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THE BUDGET (GENERAL)—1985-86
GENERAL DISCUSSION—Contd. |

"SHRI R. RAMAKRISHNAN (Tamil
Nadu): Madam, Deputy Chairman, 1
rise to support and welcome the Bud-
get proposals of Shri Vishwanath Pra-
tap Singh, our Finance Minister, who
is fortunately here today. Madam, un-
der the dynamic leadership of our
young and silently  efficient Prime
Minister, Shri Rajiv Gandhi, who, I
think can be described as a Man for
all seasons, or to describe him is the
wanath  Pratap Singh to present one
Neethj Sathaka says

faTi gamar uaged awi, wefa
giaveal Afatawy:
that is, who has these qualities:
“Firmness in  adversity, forgiveness
in prosperity, elogquence in debate
and valour in war”

The person who has these qualities
and who is leading the nation  has
obviously inspired Raja Saheb Vish-
wanath Pratap Singh to present one
of the best budgets in recent memory.
Madam, this budget has been praised
by all and adequate encomiuins have
been showered from almost all the
sactions of the society. Even a per-
.son like Mr., Palkhivala, the famous
economist, who always is the first one
to bholaly criticise "any budget, even
some of the budget proposals brought
forward by my friend, Mr, Pranab
Mukherjee, the erstwhile Finance
Minister, has praised it. Once I ask-
ed. Mr. Palkhivala that a particular
proposal was a very rational and good
proposal and even that proposal you
are criticising. Even that man has
said that-it is - the best budget and
that it is reflective of the changing
moods and the changing times in our
country. I do not want to repeat all
the adjectives used to describe this
budget in this House or in the other
House or outside. " This budget  has

been described as bold innovative,
forward-looking, growth-oriented ,
pragmatic, etc. etc.  (Interruptions)

There are so many others. 1 do. not
want to repeat them. ~ John Keats,

[ RAJYA SABHA ]

"you will know better.
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the famous poet said: “A thing of
beauty is a joy for ever.” A beauly
like you, Madam, or my coleague or
the wther charming ladies in this
House has to be admired. A beauty has
a lot of admirers or even suitors. But
the point is. . ..

THE MINISTER OF FINANCE
AND COMMERCE AND SUPPLY
(SHRI VISHWANATH PRATAP
SINGH): They can be as taxing as
the budget.

SHRI R. RAMAKRISHNAN: That
There will
still be a few people who will even
criticise beautiful ladies. They will al-
ways say that her ear is a lit*le loppy
or if her nose had been little longer,
it would have been better or ihat if
her  complexion  had been little
more fajr, it would have been better.
Similarly, there are various comments
on the budget saying that the income-
tax exemption limit should have been
raised to Rs. 25,000/- 1 think it
is like saying that a lady is  beautiful
and fair and if she had beer fairer, it
would have been better.

SHRI V. GOPALSAMY (Tamil Na-
du): Tastes differ from individual to
individual.

THE DEPUTY CHAIRMAN: 1
thought you were discussing the bhud-
get.

SHRI PARVATHANENI TJPEN-
DRA (Andhra Pradesh): He is dis-
cussing beautiful ladies and not bud-
get.

SHRI M. S. GURUPADASWAMY
(Karnataka): Beauty should also .be
taxed. .

SHRY VISHWANATH
SINGH:

PRATAP
Who would be the assessor?

SHRI M. S. GURUPADASWAMY:
I will be the assessor.

SHRI R. RAMAKRISHNAN: I am
happy that the budget has evoked
such a hearty response. Coming to the
plus points of the budget, I will net
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repeat what has been said. Iu fair-

ness to the Finance Minister, I should .

mention that there ‘nave been bold
steps as increasing
MRTP companies up to 100 crores
- which was even beyond their expec-
tations. The Estate Duty has been
abolished. The Compulsory Deposit
Scheme has been  given the go-by.
The income-tax rates have been
brought down to realistic limits for
the first time which will perhaps in-
culcate honesty in the people and ju-
" duce them to declare their incomes in
real terms. There have been several
bold steps for the farmers. The crop
insurance, sccial security schemes and
all these things are really something
which indicate a departure from the
past. The only think that is being
criticiset is the
products and diesel prices.
Mr. Vishwanath Pratap Singh has
announced a reduction in that alsc.
He has abolished the excise duty on
biris which js a welcome thing. He has
taxed the costly cigarettes more which

does no* concern me oecause I am not-

a smoker. I think the cnst of crude
had to be increased becavse it is fix-
ed in ferms of the dollar. Fortunate-
ly, the ONGC is really doing well and
the Bombay High production this year
is going to be at the reenrd level and
is likely to remain at the record level
for a few years to come. Frogressive-
Iy, our country will have to import
~ less crude. But coming tv one im-
portant point regardiag the fears ex-
pressed by many Members of the Op-
position, I should in all fairness pay
a tribute to the management of our
economy in the last few years, par-
ticularly in the last gix years whether
under Mr. Venkataraman or under
Mr. Pranab Mukheriee or now under
Mr. Vishwanath Pratap Singh. They
have xéally taken steps to control in-
fiation. ‘

Madam, I will now give you some
interesting statistics  about inflation
the world over. This js from a UN
Study. Madam, inflation in Bolivia
which was 296.5 per cent in 1982 hags
gone up to 328.5 per cent in 1983. ¥n
Argentina, it has doubled from 209.7
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per cent to 433.7 per cent. It re-
minds one of wayr time Germany
where a cup of Coffee was costing a
muilion marks. In Israel, Madam,
which is supposed to receive so much
of sops and subsidies from the United

"States and others and which is sup-

posed to have a very vilrant economy,
the inflation has gone up from 131.3
per cent to 191.1 per cent. Even in
a socialist country lilza Yugoslavia
the inflation is 60 per cent. In Poland,
it is 18.2 per cent. Nearer home, in
one of the African countries, in Nige-
ria which has come in for a lct of
mention, the inflation is 38.7 per cent,
In Sri Lanka, it has gone up to 2i.4
per cent from 5.4 per cznt because of
their recent problems. in Kenya, it
has gone up to 24.6 per cent from 18.3
per cent. And in Chije which is the
best South American country, it has
gone up from 18.6 wer cent to 20.7
per cent. Compared o this, Madam,
I will give you the rotes ct inflation
in ‘the last few years from the official
statistics of the Government of India.
In 1979, it was 17.5 per cent. in 198G,
it was 18.2 per cent; in 1981, it was
9.3 per cent; in 1982, it was 2.5 per

cent; and in 1983, I think, it is a
single digit figure. This is a real tri-
bute to the persons, whether the

bureaucrats or the politicians, who
have managed our ‘inancial resources.
When thig is so, I {do nct agree with
the other hon. Members though there
may be a slight cost push and infla-
tionary tendencies in this Budget. And
I do not know whether my friend,
Prof. Nirmal Chatteriee will agree
with me because he belongs {o a diff-
erent gchool of thought, but it ig now
a  well-settled economics that today
for development definitely there should
be an inflationary factor present, and
it is necessary for econcric develop-
ment, This is the new economic the-
ory which has been accepted by most
modern economists. Therefore, if the
Finance Minister will take adequate
steps to monitor the various prices

from time to time and keep a care-
ful tab and prevent hoarding, black-
marketing and other uglv-hydra head-
ed things which will raise their heads,
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¥ am sure, he can keep the inflaticn
under control. Ang 1 do not think
that the critics will kte right in saying
that is going to really set in an in-
flation which I bhav~ just now men-
tioned.

Now, coming to some of the con-
" structive suggestions—I  will not call
them gz criticism but I will call them
constructive suggestions and 1  have
always given them in the past—about
the Finance Minister’s Budget, I will
now take up the important question
of Dblack money. Fortunately oz
unfortunately, a study which was com-

missioneq earlier has not been com-

pleted. I think, it was given to one
Dr. Raja Chellaiah of the National
Institute of Public Finance. And in
answer to a parliamentary question,
it has been stated that the report is
coming out some time at the end of
- this month. They will estimate, ac-
cording to their view, what the total
quantum of black money will be in
this country. Madam, various re-
ports are there about the quantum of
black money in the country which
varies from time fo time. Even some
person who is working in the Fund
Division of the World Bank, a some
Victor Toncy or someone also gave a
report which said that in India 50 per
cent of the economy or the GNP is
black money, and that nearly Rs.
65,000 crores of black money is there.
But we do not know whether these
are all authentic studies. We are
awaiting the report of Dr. Raja Chel-
Jaiah. But what I want to tell the
hon. Minister now is  that though
there are several persons who say that
the schemes of voluntary disclosure
were expected to realise Rs. 700
crores but realised only Rs. 226 cror-
es in 1975, and the bearer bond gche-
me of Mr. Venkataraman was expec-
ted to realise about Rs. 1,000 crores
but realised a less amount, Madam,
these schemes gre necessary because
over a period of 30 years or 40 years
or 100 years, this black money is ecir-
culating in the country. Not all of it is
cash. and as our Prime WMinister re-

[ RAJYA SABHA ]

“cash, which is not blocked up in
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cently has said demonetisation of hun-
dred rupees is likely to cause problems
in the rural areas. Even day before
yesterday in Gopuram, a place in
Tami] Nadu, the nationalised banks
were in for a big bunanza when it
was rumoured that hundred rupee
notes were being demonetised and
within a matter of three hours the
banks had sixty lakhs of rupees as
dep<sit money with them. So, even
this rumour is giving you so much. Im-
azine the problems it will cause in the
rural areas, though from time to time
even I have advocated the demone-
tisation of money as a gtep to remedy
the black money gituation in the coun-
try. Now my two concréfe sugges-
tions to the Finance Minister are that
you have some scheme to mcp up this
black money which is in the form of
the
bullion or jewellery
or anything like that. Theres can be
two such schemes. One is you have
a scheme whereby if any person in-
vests in pousing, which is a very great
probiem in ¥adia, you can have houses
for middle, lower middle and weaker sec-
tions of the society, if these people
come forward to invest in massive

shape of assets,

housing schemes, particularly in the
“over-crowded areas, you know the
fposition about the jhonpris of Bom-
bay, about which you are better aw-

are, and slums of Macdras, if people
come forward to invest in housing, you
give them some  sort ¢f immunity.
This will get you a Iot of money and
it can be invested in housing assets
and thereby this amount of money
which is in circulation in the economy,
it will come out and it will be used
Yoo natinn ruilding ond serving tha
poor and the downtrodden.

The other scheme can to had for the
railways. As you know the railways
are very much facing the comstraing of
resources, You can have a railway
bonds scheme whereby th, people in-
vesting in the railway bonds will not
be asked any questions about the
source of the money. Thereby you
will b; able to collect a lot money
for the railways. You can even give
fen per cent premium on those bonds
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These two schemes -are likely to get
you at least Rs. 2,000 to Rs. 5000
<crores and thereby some of the black
money in the economy will be flushed
-out,

der e ‘

Now, Madagm, 1 come 1o the ques-
tion of capital gains. Of course, this
is the first year, where a strong and
bold departure has been made from
the past. You have already gbolish-
ed the estgte duty which is the most
welcome thing. In the case of the
capital gains, where the Government’s
revenue is not more than a few cror-
es of rupees, you should have a re-
thinking cn the subject. In many of
the western countries, they are not
having anything like a base year or
anyihing like that. If you buy an
asset for a lakh of rupees and at to-
day’s prices it sells for Rs. 10 lakhs,
they take 20 per cent or 30 and you
can keep the rest. Like that you can
have the same formagla rgther than
the high percentages that are there
now. By this methcd also you can
generate more funds for the economy.

P

Now, Madam, [ cme to the anti-
smuggling measures which our Fin-
ance Minister has meniicned in  his
speech. Madam, the Finance Minis-
ter at page 40 of Part ‘B’ of his
speech at 125 says - I hope the hon.
Members will help to create a vibrant
public opinion which alcne in the ul-
timate analysis can help to reduce and
eliminate the anti-national activities
of the smugglers. On two occasions
earlier, when Mr. Pranab Mukherjee
was the Finance Minister and earlier
when Mr. Venkataraman was the Fin-
ance  Minister, I rgised this issue.
Many of us would have seen in all the
leading newspapers one page adverti-
sements of Casig calculators, Omega
watches, and all sorts of smuggled
jtems. All these things are not offi-
cially available in India. At the end
of these advertisements there will be
a small one line saying “For infor-
mation only”. These advertisements
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are inserted in the newspapers by
big smuggling syndicates based in Du-
bai and Hong Kong. The previcus
Finance Minister iold me that he had
referred the matter to the Lagw Min-
ister. The difficulty was that they
should amend the Jaw to prohibit such
advertisements if the Government is
really serious in curbing smuggling
activities, Why are you not bringing
forward this legislation to say that
these advertisements should not ap-
pear in the newspapers. You are your-
self creating public epinion and craze
for smuggled goods. Casio calcula-
tors are not available in India., But
if you go to Burma Bazar. Palika Ba-
zar. Tardey, Market, Mohatta Bazar,
al] these things are freely available
on the roads. So, the smugglers
syndicates want to tell the people

-that these things are zll available in

India now and they are putting these
advertisements. So, though you Ma-
dam, I want to appeal to our Finance
Minister, Shri Vishwanath Pratap
Singh, to persuade the Law Ministry
for speedy action in the matter and
get the legislation passed as early as
possible, if possible, in the
next session itself to see that these
advertisements are banned. Coming
to the question of pensioners, the
longevity in the country hag improved.
Our old mortality fable is out of date
and longevity has improved quite a lot.
There is, therefore, no justification in
keeping the retirement, age at 58. Mr.
Upendra may or may not agree with
me. I participated in a Central Pen-
sioners’ <Conference glongwith MTr.
Gadgil, a couple of years back, and
there were people who said that they
were 60 but looked younger than me.
I asked a person: You are so fit; how
have you retired? And he replied
that he wag 62 years of age. So, there
are many people who, keep fit beyond
58. Thanks to the health measures.
longevity has gone up. So, the Gov-
ernment should increase the retire~
ment age to 60 or 62 years. Then
you have said that those who  retired
on or after March 31, will be eligible

for the new concessions of dearness
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allowances linkage ete. In fairness.
the Fourth Pay Commission was set
‘up-in July 1983 and therefore you may
also consider the plight of all those
pensioners in these days of  high cost
of living and you should consider do-
img something for them.

Coming to newspaper industry, to-
day it is the gvowed policy of the
Government to see that literacy
spreads throughout the country and
ene methoda of communication, apart
$rom Doordarshan and All-India Radio
is the newspaper, and if newspapers
are to reach out into the rural areas,
you must give some sort of concession,
or incentive because the newspaper
imdustry is no longer p profit-making
proposition. Today the raw material,
that is, the paper or the newsprint
costs 80 per cent. As you know, the
Supreme Court recently struck down
the cost per tonne at Rs. 825 and said
that Rs. 550 should be accepteq for
the purpose of levying import duty.
You should reduce it to a nominal
amount of Rs. 100 or Rs. 200, and 1
feel the total revenue loss to the Ex-
eheqguer will not be more than Rs. 3
or 4 crores which you can try to make
up in some other matter.

Secondly, about modernisation, off-
set printing technology has overtaken
all other printing technologies in the
world but Uadia is still not at it.

Though you have .announced liberalis- -

ed policy in case cof electronics, T may
say that in case of printing technolo-
gy, off-set priniing is the most im-
portant technology. Today, duty
on off-set printing plates is
164 per cent and on photo
polyner plates, the duty is 815 per
cent. You must consider to rationg-
lise it at an early juncture. Similar-
ly, printing machinery was charged
at the rate of only 10 per cent and at
the time of Bangladesh crisis, it was
raised to 40 per cent. There is a
definite justification—if you  want our
newsvaper industry to modernise it-
self—to reduce the rate of this duty to
a very reasonable level,

[ RAJYA SABHA ]
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I now come to textile industry
which is reaily suffering and the Go-
vernment has come forward to  an-
nounce some concession. In the textile
industry, the Finance Minister has
announced g concession at about Rs.
13.85 crores which is a welcome mea-

sura. But concessions are all in
favour of composite sector at the cost
of spinning industry. , Not that the

compusite sector Joes not require any
concessions, the spinning industry it
self is coming out today after a Tong
period of recession and it will find it -
very difficult to bear the burden  of °
additiongl excise duly of the order of
25 per cent. I wuould reguest the hon.
Finance Minister either to remove this
excise duty or at least to reduce....
(Time bell rings) 1 will just finish in
a few minutes. I have not yet come to
Tamil Nadu.

Now that you have rungs the bell 1
came to Tamil Nadu and say a few points
about my State which under our dyna-
mic Chaeif - Minister Puratcht Thalai-
var MGR, who recently returned as
a miracle man affer his sickness, is.
coming into the national mainstream.
There are severa] powsr projects of
Tamil Nadu ,which gare pending for
clearance before the Cenire; there are
many thermal and hydel projects. Be-
cause of short time at my disposal, I
shalil just rush through. There are four
nrojects pending cleargnee, and  these
are Lower Mettur Hydel Stations, The
Kadamparai Pumped Storage scheme
Servalar Hydel Project, Kundsh Power
House, Parson’s Valley, Pvkara, Lower
Bhavani and Vaigal projects. Apart from
this, there are <everal other schemes
like Pandiyar Punnapuzha, (Cholati-
puzha, Hogenakkal, Nellithurai, Up-
per  Amaravathy, Shanmughanandi
and Nirar Nallar which were depen-
dent on a settlement being reached
between neighbouring States on the
sharing of river waters.

I would request the Central Irri-
gation Minister to convene a meeting
of four Southern States and resolve
this Cauvery problemn so that these
schemes can also be taken up.
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Then, WMadam, about Coal. The
Central Government, after due repre-
sentation from Tamil Nadu, was kind
enough to consider the impont of
¢cul on one-time basie. But you will,
perhaps, be' sorry to hear that from
October, 1983, compgred fo the total
requirement of Tuticorin eof 22 lakh
tonnes, it received only 16 lakh
tonnes. The coal which comes from
the places in Bihar is full of stones
and shales and nearly 18,000 tonnes
ef stones and shaleg had to be - re-
-moved. We have to pay for the price
and freight, and then we have to re-
move thesc stones and gshales, Madam,
the Government of India should al-
Joywy, Tamil Nadu to import coal on a
Iong-term, continuing, basis so that
both Fnnore and Tuticorin  thermal
stations can come up. Madam, power
# an important pre-requisite for  in-
dusirial development and really this
sector has already come forward, by
increasing the 'power genergtion by
50 per cent.

I am also thankful to the Centrgl
Government  for ultimately resol-
ving the problem in regard to the
gaarz of the Kalpakkam power. They
have agreed to Tamil Nadu retaining
the entire- 235 MW in the first phgse
and 50 per cent of the second. 1
thank the Central Government tor
this.

I come to another important  point
in regard to the Integral Coach Fac-
tory, a second: factory. Tamil Nadu
has offered free lgnd to the Govern-
ment of India for cetting up a second
integral coach factory at Tiruchi. This
may be considered. Similarly, the pro-
posal in regard to the expansion of
Madras Refineries at Manali, has been
put forward before 1the Government
and also the proposal in regard to
the X-ray and colour plant at Hindus-
tan Photo Films, Udagamgndalam.
Many of these things are within the
knowledge of Central Government, 1
would request the hon. Finance
Minister to lock intp these things.

Nown, speaking about the Budget, T
am really thankful to the Finance
Minister that he has given g faie deal
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by way of increased transfer of re-
sources to the States. I would only like
to being to his notice one thing. I am
very happy that the former Finanee
Minister is here. Madam, the recom-
mendations >f the Eighth Finance Com-
mission have not reglly done justice
o Tamil Nadu. States like Tamil
Nadu who are known for their prudent
financial ~managament have really
been disappointed becguse they are
receiving lesser assisfance. But the
States—I do not want to mention the
names because there will be a furore
here—which are —I do not say mis-
managing—managing  their resources in
not so an efficient manner, always get
the cream. Here, I am sure, I will
have the support of raajority of Mem-
bers of this House. The main thrust
of the recommendations of the Finance
Cummission was to assist those Stafes
which are backward not only from the
point of view of resources, but also in
resource mohilisation. We only ex- -
pect that this imbalance would be
rectified, through a proper devolution

of Plan assistance. I know, you are

having your limitations in this. But
Tamil Nadu has sought for a princi-
ple of Plan gssistance which weould be
more rational and equitable than the
Gadgil scheme which is already there.
We have been pleading. for this from
time to time in the Naiional Davelop-
ment Council. We. are only sugges-
ting to the Government a system ef -
devolution which would take due
account of the tax effort of the States.
vis-a-vis the taxable resources and
would also not reduce assistance %o
States which perform better on  the
family planning front. Ycu know,
Madam because we had done  better
on the family planning front, we lost
two seats in the Lok Sabha, it should
have been 41 and not 39. This is the
price we have to pay. The right de-
cision taken by the Government of
Mdia to freeze the population of the
States at the 1972 Jlevel for the purpose
of deciding varinus forms of sssistance
which are related to the size of the
population, should be logically carried
forward in the matter of assistance
which is given, based on the wper
capita income of the States. The States
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whose per capita income shows an
increase only on account of popula-
tion growth should not receive lesser

assistance. I hope, a more equitable
system of {ian assitance would be
evolved.

In the end, I would like 12 say one .

thing gbout the problem of Sri Lanka
refugees. We are very thankful to the
Finauce  Minister for having  provi-
ded Rs. 9 crores by way of assistance
-to the refugees. But this is only a
short-term solution. The matter should
be tackled at the highest level. I am
thankful to the hen. Prime Minister
for sending Mr. Romesh Bhandari to
Sri Lanka. He has had. T think, use-
ful talks with President Jayewarcdene
and the House will be informed of
these talks very shortly. But the
poing is, President  Jayewardene
should be told in no unclear terms
that there should be a political settle-
ment.

1 P.M.

The U. S. Government has circu-
lated a report about whet is happen-
ing in Sri Lanka today is nothing but
genoside. We cannot tolerate it. Parti-
cularly, our kith and kin are in
volved. This is raising high feelings
in Tamil Nadu and T hope the Central

* Government will definitely take all
that
proper settiement is srrived at in Sri
Lanka.

Finally, Madam, there was a talk ot

- changing the budget. A committee was
appointed under Mr. L. K. Jha for
this purpose and I do not know what
- has happened to this Committes’s re-
port because there are several points
in favour of changing the budget period
from February to November or some-

- times in the middle of June. I 4o
- not know what has hagppened o that

In conclusion I would only say that
~Lord Krishna has described in  the
.Bhagwad Gita. Chapter 15, the quali
lties of Viswanath Pratap. 1 quote:

- “afemr e e
TR AR wdE ey
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"Krodha means one who has no

(General), 1985-86 216
And our present Fingnce Minister,
Shri Vishwanath Pratap Singh, has
also got the same qualities. He is
the person with all these qualities
and so he will take us to a new india.
Gusttced would translate. Ahimsa means;
harmiessness,  safyam  means truth. *
anger.
so he knows
renunciation,

He himelf i laughing,
that., Tyagah means
Shanti  means peacefulness,  Santir
means absence of crookedness, not
that others are crooked. Daya means
you are having compassion to all.
‘Aloluptvamm means you are having un-
covetedness on others’ properties
which gare shown by your hudget.
Maodavam hrir achapalam means you
are having gentless, modesty and absence
of fickleness. :

With these words I commend the
budget.
SHRI VISHWANATH PRATAP

SINGH. Wi these qualities T may lose
my job in politics.

SHRI V. GOPALSAMY: Madam
Deputy Chairman, enough bouduets .
have been showered heyond the satu-
ration point commending the budget
and congratulating the Finance Minis-
ter, but I am very sad to remark that
although I have got great resoect for
our present Finance Minister who 1s
committed to his convinction gnd it
is because of that conviction that he
stepped down rom the threne of Chief
Ministership, but I am campéied to
oppose this budget for the deviating
trend from the sociamstic direction.
Madam, Deputy Chairman, the time at
my disposal ig very short. So, straight-
away I would like to make a charge,
¥or what reasons the estate duty was

abolished Which section  demanded
abolition  of  estate duty?  Some
people could argue that the amount
was very meagre, but that is not
the question. In principle should not
inherit the property by virfue of
birth alone. Then only the gap bet-
ween the ‘haves” and ‘have-nots® will
get reduced. That iy why the zamin-

dari system ‘was abolished, that is why
th:e privy  purses were done. away
with.  We extended our fullest sipport
to the then Government, when thoce
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mzasures were introduced hy late
Madam Indira Gandhi. For what tea-
sens have you abolished the  estate
duty? So, again fne zamindari system,
the fuedal system is creeping in. What
are the reasons for which you have
increased the limit upto Rs. 100 crore
under the MRTP Act. Even {he monc-
poly houses never dreamt of such an
enhancement. Se far 0! companies
came under the purview of the MRTP
Act and now 49 companies are
straightway going out.

I have carefully read the budget
speech of our hon. Finance Minister.
I do not find the word “socialism”
taroughout ¢he speech of the Finance
Minister., So you have done a good
job not mentioning the word  “socia-
lism”, So you are admitting the fact
that it has been given a go-by, Pt.
Jawahgrial Nehru must be #urning in
his grave. So you have deviated from
the socialistic direction towards free
enterprise.  You have veceived boug-
uet from Palkhivala; you have recei-
ved bouquet from the Free Enterprise
Forum. So the flosod-gates have been
opened for free enterprise.

Madam, in his budget speech the
Finance Minister has mentioned that
there will be balanced regional deve-
lopment. But I am very sorry to say
that that is not the case. Some States,
some constituencies are getling the
lion’s share; gt the same time some
Stdtes have been totally neglected. My
friend, Mr. Ramakrishnan, in his
speech mentioned about certain pro-
jects. He was rushing through be-
cause of paucity of time. One thing
I would like to draw the attention of
the Fingnce Minister to. The Hindus-
tan Photo Film Manufacturing Com-
pany, a public sector undertaking, bad
started its unit for black and white
film production at Ooty in Tamil Nadu
years ago. It was inaugurated by
Late Pt. Nehriu. The same company
made a proposal to set up a  colour
film unit—an integrated unit. An
Expert Committee has submitted  its
report that the best location suited for
such a project ie. Octy—because the
infrasiructure is readily available
there, the cost will be minimised and
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not only that, the {ribes, the mast
bacgward sections, are living in those
areas. Taking into considergtion  all
these factors, we expectedy that the pro-
ject will be started in Octy in  Tamil
Nadu. But what happened? That has
been shelved now, I am sorry to say
it is now going to Nainifal or some-
where in Uttar Pradesh. Two or three
years back we raised this question
here when Mr. Tiwari was here. This
was raised by myseif and Nr. Ramas
murti, the then Member {rom Marxist
Party. I have received a reply Ifrom
the Minisiry in response to an Unstar-
red Question that the project has got
an estimated cost of Rs. 180 crores but
so far they have not decided about
the location of the project. So we are
tosing a projects, an opportunity. At
the same time some constituencies are
luckier. It will' be appropriate to
qucte the lucky constituencies. Under
the caption “They get more money
then even some States”, this has ap-
peared in The Week magazine of Jan-
uary 6-12 of this year. I seek the in-
dulgence of the Members on the
Tregsury Benches and they should
not get shocked and surprised by what
I am going to quote: .

)

“Take the c¢ase of Amethi, the:
constituency represented by Rajiv
Gandhi. The development programs--
mes announced since 1982 involve
an ‘investment of Rs. 2,000 crores,
even on a conservative estimate.
Major proiects announced so far and
on which investment is Leing made
include BHEIL (Rs. 100 crore) HAL
(Rs. 50 crores) and Indo-Gulf Ferti-
lisers (Rs. 750 crore). The UP irri-
gation department has already  ear-
marited RSs. 5 crore for water supply
schemes in the constifuency. Private
Sector too is in the field. Samrat
Cycles and IL.chia Machine 'Toaols
have already set up their factories.
costing crores of rupees. Small-scale
industries have been given licences

freely, the cumulative effect on in- .

vestment being Rs. 100 crore. Under
the IRDP programme each bleck is -
given funds amounting to Rs. 8
lakh. - T
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[Shri V. Gopalsamy] '

“Signs of development can be seen

in the constituency—1,000 kilome-
ters of irrigation canalise 8,000 ham'i
pumps, 5,000 pumps owned by pri-
vate individuals, a Rs. 15—crore
Sanjay Gandhi Memorial  Hospital,
1,000 bio-gas plants, 250 kilometers
of pucca road, an excellent railway
station, where major trains on the
trunk routes stop. The list goes on..”

“#Taking all this into account, the
investment in Amethi may add upto

Rs. 2,000 crore, though mauny feel
that it may be much more. Even
if this figure is accepted, it places

Amethi in a unique position. The
investment in the constituency will
be more than the tolal cutlay of the
Sixth Plan (1980—385) of 11 States
and nine Union ferritcries.”

So, you are getting the lion's share.
Some years back when ¥ was langui-
shing in detention somewhere in a
remote corner in the South, I read a
news ‘tem which appeared in the
press. A famous man during that pe-
riod, Mr. Deva Kanta Barooah stated,
“India is Indira, Indira is India.” Now
Amethi is India, India is Amethi that
is the trend, Mr. Clean has created.

SHRI H. L. KAPUR (Nominated):
1 have a correction to make, Iy so far
as the Amethi hospital is Concerned,
my hon., friend has said that Rs. 15
crores of money has been allotted by
the UP Government. I am afraid,
not one naya paisa has been given to
us. And the »roject does nao! cost Rs.
15 crores.

SHRY V. GOPALSAMY: You didn't
hear properly. You go through

my

‘speech—it is on record.
SHRI VISHWANATH PRATAP
SINGH: Are you really taking this

magazine seriously?

SHRI H. L. KAPUR: I mus{ contra~

dict what he said.

-~

[ RAJYA SABHA ]
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SHRI V. GOPALSAMY: Newspaper
and lagazine reports are not at all
taken seriously by this Government.
You wshould be replying to my ques-
ticn as to what - happened to the
colour film project for Qoty and other
projects. But, at the .gme time, you
are gctting more project  for Amethi
and some other gonstituencies which
are iuckier. Leaders shout from house-
itops and give sermons that there
should not be any parochial outlook,
ne regional outlook.
o (luterruptions) . . . .

+ SHRI DEBA PRASAD RAY (West
Bengal): Let him select a Juckier
constituency..... (Interruptions)...

' SHRI V. GOPALSAMY: I am not
a bonded labourer to seek scme cther
constituency somewhere else,

THE DEPUTY CHAIRMAN: He is
a Memher of the Rajya Sabha.

SHRI DEBA - PRASAD RAY: He
can join the .ok Sabha then.

SHRI ANAND SHARMA {(Himzachal
Pradesh): Mr. Gopalsamy never smiles.

SHRI V. GOPALSAMY:
we are the affected party.
friend, when you come out

Because
My dear
I will

'smile and share your thoughts in

other ways. But inside the house, this
is the only time which wa can express
our sentiments, We are the aggrie-
ved party. You are getting {he bonus
all along and so you are smiling
always. ! : ‘

SHRI DEBA PRASAD RAY: We
are quite aware of your plight in
your owp State because of the ADMK...

SHRI V. GOPALSAMY: My dear
friend, you don’t drag in the ADMK
here. My frental attack iz on you. I
will ‘spare them. There is no neces-
sity for me to attack them........
(Interruptions) . . . . .. T

Madam Deputy Chairman, you
should not take into account this talks
bescause of. the interruptions..........
(Interruption) . . ..

R ’

wa
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Madam Deputy Chairman. I recall
the words of Pandit Nehruy in his
speech on ‘the eve of Uidepenrence in
August 1947. I quote:

| “Long years ago we made a tryst
with destiny, and now the time ‘'nas
come when we shall redeem our
pledge, not wholly or in fuil miea-
sure but very substantially.”

We made our pledges in 1947 and 1950.
We made mgny bpledges. ‘Whether
those pledges have been  redeemed,
have been honoured by the Govern-
ment, these are simple guestions. We
pledged jobs for all, the educated as
well ad the uneducated. Has the
problem been solved, has the pledge
been redeemed? Millions of people
are not getting jobs and, particulariy,
lakhs and lakhs of educated unemp-
loyed youth in some paris are turning
Naxalites. You have nct solved the
problem.

We pledged land to the tiller. Has -

that pledge been redeemed? No. Meore
‘han 14.5 million famiiies are suffering
without a roof over their heads. We
pledged a new deal, g better deal, a
better life for ithe poor millions. Hss
that pledge been redeemed, has that
pledge heen honoured? No.
You have buill mansicns  and
palaces. In many places industrial
complexes have come upP. But, at
the same time, people, without getting
any shelter, are squatting on the plat-
forms and on the footpaths.

" Madam Deputy. Chairmgn, we
should hang our heads in shame to
read the news repeatedly that people
in Delhi under the very nose of the
Central Government are selling their
own blood to earn their
bread. Even some days back
the news has again appea-
red in the “HINDUSTAN TIMES”
that they are selling their blood to
earn their bread. When you were
conducting the CHOGM, the NAM
and the ASIAD, spending thousands of
crores of rupees, kids died in the chil-
ly winter for want of clothing in Delhi.
This is the real India you have creat-
ed. So, the pledges were not at gll
redeemed, were not at all honoured.
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Madam Deputy Chairman, yester-

day our Finance Minister has announ-

cted some concessions. But the house-

“wives were disappointed because there

was no concession on the cooking gas,
the domestic cooking gas. Perhaps, be-
cause the Leader of the House and
Finance Minister comes from  this
House, he might have deterred this
concession for his reply here.

You have levied excise duty of Rs.
200 per tonne on the printing paper as
weli as on the writing paper. This is
nothing but tax on knowledge. So, 1
would request the Finance Minister te
repeal it.

I congratulate the Minister for
eartain steps like the Crop Insurance
Scheme. and the Social Security Sche-
me. I would like to request the Finan-
ce Minister to include cotton and chil-
les also in the Crop-Insurance
Scheme. Because of the repeated pests,
these crops are badly ruined in some
of the districts in Tamil Nadu.

SHRY R. RAMAKRISIINAN:
fruit. '

Ard

SHRI PARVATHANENI UPFNDRA
He is fond of {ruit.

SHRI V. GOPALLSAMY: Fruit alse.

But on the whole, if you put the
Budget on a larger canvass, it has tfe-
tally deviated from the socialist path.
In 50s there was the slogan of ‘socia-
list pattern of society.’ Then they
changed the glogap to Democratic
socialism. ‘Now it has been given
the go-by. So, for this trend of devia-
tion, 1 oppose this Budget lock, stock
and barrel,

o FEARAIY A (ITT q2W)
oqreehe ST gafa wEEEr,  #
fog @@t S & g S SSe
sega fror v @, ST @eeE
FET E | AT THE HAT T AR
Ty T wem wey  fawm w@
ofiely W § ¥ FRT 4N,

“I want to make India developed,'

poswerful and strong socialist India.
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[ ey wH]

But for making India strong and
powerful, united, tremendous na-
‘tional efforts are needed. Either dy-
namise the economy of the country
or get yourself dynamited.”

N,

MY W % Agr weg S §
gaM HAY g% F Az A% FE
“l re-affirm my faith in planning and
Socialism.”

gy faw W&l welaw & St awE
TEqq TR AT W FAAT FY
1A% TUR AT AT & TF W&
afRrETE AT & T AT fgrgea™
F1 2147 " AATERT H A A & g |
IWEN & g g asWE  agd &
W g1 ¥ ade H et
%1 Reqditenz aw w1 i {wew
F oaEaT W 95 &, THFT  8W
HWE R 1 a9 H 1080
FAT BT T FT, AT,
qEEER frww,  sawfe ud
Foex & e & fo war AT
%, TOFT ZF T Fd g )
A AT AT F fagra #
HFER FE AR IH AT T
F fag @ #3m gqﬁ: fam waT
A IIIAT §, TEHT W F FULL
fFmel #1a%% § g9 ST S
FE B | ‘

HEF< A AW 15,000
T ¥ HEEHY 18,000 TIH  FN
T FEH FT g9 @I A%l g
7% S A1 UR W oanit #
T AT W@y & awies geer
7 fau ¥g%, @@ FT 3,000 wH
W FN WEEAT FT FH AN FA
21 8 SR @ Srawtar F
wea (I S, gEer i 8w

[E F@ & | wqwey fedifye
= Ay ogarfe, foeeT gae s

qq oA { Sewd  fFAr
'»:r, THET AT TWET FA & T
i fom A ofge ® oS 39 wfa-
gra T WTSETH qEET AT g,
ECEANR gvr Z I RG] g
fedsdiz a7 wfw 25,000 ®OF &

[ RAJYA SABHA ]
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FEFT 50,000 FHI TS F,  THH
A gW @U@ #%q & aiEv aom
T TE T qWE F T 750
JFHT 1600 ®IY FT AT, TG
g F fAug wwgd ¥ fgg @
=T 9 § WX G Fr 4wy
35000 ¥ ¥ FGFC 50,000
WY FT A, R il g @
TG § |

FECNT  IuwwEfa "gR,
gare faa welt St T 3@l WiE

g % faw W o M oW
EIEEIC IR G i C -
A gk W & wameHdl S 4

aTRg s wiEmme awe & o,
& F THEIGEl  wawal #O#/

s & fauw uF g7 fwew fear
g1 9 AT FUS-FUT . ST
AT FT AW AT WO FW g
dfgq qw & P WMx W d
farg & fau St O&T. {IAQIE 0
g 9% gag W A1 gar faw
g F ¢RI wAT gFr o oA
Freor g faoddr s, & sw a9
FTFAX. WTH  AFCS-FEEH FT 97
71 FUT ¥ HIFT 42 FUT
T femr & 7 s oEw € 5
FUT T
T TarRT 30 FUT Y F fgAv T
famar & 7 wAo wee o
FHT 236 FOT ®A AT e qIar v,
TEHT T 230 FUT  H fggv AT
Far  @rEr e w1 fasd e
134 FAT BAT 91, ST HIHL
115 ®Us wa &< faar v g,
% UyeaHe TR T S fred
FIT 149 FUT ®W U1,  9OAT
o3 62 FUT I fFAv T § 7
ML Tgaqde ¥ fau frew @a
10 FUT  ®/IT  FU HIEAT A,
IR oA swUT 1T @t fEn
T § 7 qwAd €9 UIAde
s H fuew @@ ¥ F9e #
236 FUT T FT oHFEdT A1,

4
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IqE AT 235 FOF F f@ar o
A 1 I < S o g
oAradT W § @ wEEE Tw
465 HUT H fam o & F|r °
EAG AT ¥ - fower e
FUT &7 &Y 53557 91, 3§ FET 7T
Tq gTA 9 3 FUE w7 7% fFar AT
57 wfzam & fag & fred are gt
AN C e S i | S
IR AT FAF gITAT 2 )

sa ko)

ITaTIfa wEET, &
fTmm . O A ® WA AT

g AR T ¥ WR ¥ A@ A
T AT ¥ WF A TIERAT T
T HOT 93T, TH d99 W IS
fragr s 8 Aoy fae
HqAT ofY, T ITOERW &
947 W E W & SEAWM HE W7
Fa  fafreer 1 @ & AR
ot T faudear & gWR =W
TIA F Aqr AU & ¥ omoE
. A s s g & fegmw
CF T # e & @
g wiw &, fwm awr #
FIE ¥ dw gwiR I ¥ @
aFm  Haw Farfas R weE
fegeam &1 uF A d@rooWy
FOA FAT FT O ogEE, SEEA
1931 ¥ gwgfee F1 weawe <@&d

3T @ AT FA forgea™ @A

M 7 TEE BN ) OF AR A

a1 9 fR 1938 W TR @A
g8 A FY HeReET HoS9Ad AT
far w88 @A ot 1 feT 1950
¥ fgegeam & fawm ¥ faw o

qIAT  SMREF  FERIWT  FTAT,,

F AT FEEA @ T
gaT I a1 fR SHiREl ¥ WEeAw
¥ dofasn T Arofeasy F AW
7 3l gw fgmeaw ¥ Ay
F4T | UZ 'rqﬁ TfaEg fﬂfﬂ‘rﬁ
Gl wa’lzasmﬁ W A k.
§ way  fEaT ¢ AEAT 8
fe wu wifan s SE SR
F Wi Wy @A 3 1954 W

12 RS—8.

W ger

L 26 MARCH 1985 ]

|
l
|
|

(Generaly, 1985-86

-226
AR mATEr FEE ¥ o e
TFAT ME  WEWE AT WFed

TATEY AT

ngE A memEw W
ferr ar

1962 §  waEIIAT  FtAw ¥
FATH AT FAHAT A GEFICAT
aars A omgrfaer i g

A WE AT EAH GAWEE wuI
# faRT FF FT Fur Jww @y
1969 ® = fafqfeamr Y o
Pie e 1 1 xR 1151 S
g AW A JFC AEg gET
a1 fr gzdT  dwex wwifenr  Eme
7% T sEwe g oW qafaw
dgzv  Fwifen grEe ww & s
gET | SEHY mEte Y dwY 69
q F Tz ﬂél T faw i)
e W A Fw & AEAFI
frnm @ifs  fegem w0 |d-
g Amidfar &% FawEs @
Tt fig  ofmar sfew @ F
oy ARl & fydfied #y gura
fer 13T 76 H gAA (Ergea
F dfau # @aew fwr 1 qgw A
India wil; be a Democratic

fergeam e S
TUTST R, 76 H 42 I WWEAC

FT foar war  sfwehy gfemr i
F1yeasar ¥ W 7w a7 fear warfs
India will be a Democratic. Socialist, Secu.
lor Republic. gW TiTaTAZ & qasd THAT
Ty Ed g & aueEE e
F fau 9= A awr FraEw wighes
F1 27 gx&F  §fagw #1 woy
aEr € AR W F owgE HEr
q 9E3AET & vz few  wmr =@

" 1 aftirm my faith in planning and socialism.

arEeia o qE S Swe eIy
mfE & oW wd ke § el
o FIUT d@IT AT FETATY AT
g 7 gqﬁ q97 T ST T g
F. AW F FAWT G 2 ) AfwA (6T
o7 oA ot mAgaQRE fFAr & fF 20
FOg & UHO IO N dYo F S
Worzamw arsewt 4050 FT faar



227 The Budget
[t wexata Tra] .
fgrgeam A IAfT aF 50 AT @
saTET frsr:fra T A o, dfea
K9 A AT T IGH 100 FAS
Fefam | & g8 TEdT & 5w
qqr FIW  FATISAT P qWO AUTLO &
fro ¥ AT FI 100 FUS  FI
e war o9 fr fggeaia At 35§49
FATT T 1 3a aNIwH g
gAR, srEified fafaas o #TE-
T igfEam qar FIAA
g fF qEd W 9 & g E
FYGWA  WTH aeq FE & W

ot frex A9 gaw g AT
gaedi § oF g7 I ARATE
TR0 HRO  £0 TVo FIT  ArAor FAT
F FEFA T F5 OFA F AT W
Feq fxdor g 1 g8 TSAF
AL A A @ EA Ll
qrEER FAARGH T1 TA FrTAIH
§ soufgma  wsAl A IAT gar
50 wfrwr  Hda g /T g, T
gz fas A aF 9 @A S
wFeA A gATfr g IwW g
ag frarar ST gFT H wrq & q0v4Eq
7y o wglt a5 wddr F1 T
F & FEFA & TQT aF 9§97 F
FEFT 2 90 g wHr Al
R g% F«‘vrq it oy Sty gq Tfy
grav <&y A

S HAATT VA F oy Avaany
¥ qEHT  § HAL WraAs § Ty
g} g

ot fqezay wag fag . wraqm
g, gaqeEr & JEA '
W) AT WA F W4T F FEAT

et g5 wuF R fadqw Hie
3 AFT W FT FT IR
g frgeaiw & = gl ax

qgx 20 FUT FN AT oy I ar

100 ®UT & fZqr star 1 3Fqt qqr
gRI 7 F FAAT AF  IT AW
CgarfEEt & gy ® g

SHRI V. GOPALSAMY: It is a bonus
for monopoly houses.

{ RATYA SABHA ]
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ot weqaw g : fsezq A s
" SHRI V. GOPALSAMY: I am sup-
porting you.

! AT TR FART [T TW
gray # 4@ @F1Q F A1 IFR1 q9T
FT AHUFC & | W ATTAE  GFIT
F &7, g qCHF a1y & AfET mrad-
A faa Y o § qod & fw g qdl
Tqr HIA ISMAT |

=l fara Ay g fag I
eI

Y FIAAT A qOAN AT 20arr?rs'
w1 ThegFaq FgF 100_FUT aT
fearar § #arEE ¥ wEEAEWA AT
o w7 gEsl Wi gAmfaE &
EAHEM o7 A | W GT FEA &,
fergeat® 1 qTHTL FT ATFRST  FFAT
g% 40 ez SAar AOEY @7
& A= & v Qe Fy e § A @A
ate  fegeam & 30, 35 FAT
AT F FAT IBH & fAu gw T
Tg gwe ¥ ¥ #39 I &
T A@ AN SIS AR g0 AR
§ agar g fr ag = &w ¥ Fw
oY A0 We $o dro TR dT
q9 T@ MET @w, IERRE &
aaIHz wifs ¥ for @9 &% 9%
TG aAC H &7 & F0 A7 I &7
W AT ETAT A WAl & oo war
ST | FHEY SAACA( AT ATRT | TS
§ gugar 5 g 76§ ¥ fau ze
FEAT AT 2 1

aamfa
FFr |
The House stands adjourned for lunch

-

AT Hig «F & gz

: tzll 2.30 p.m.

The House then adjourned
for lunch at thirty-one minutes
past one nf the clock.

S —— .
The House reassembled after  lunch
at thirty-three minutes past two of the
clock, The Vice-Chairman (Shrimati
Kanak Mukherjee) in the Chair.

W) weAy pLE oy 39-
aureaer AgEA, & faw WA o @
fidza &7 @ § 5 gfiweawr
wIANT  FRgET FT w7 g
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9T 297 FUT ¥ FIHL 155
Fqg Ffaaraar &1 & 39 § fAdaq
HT HgaT g o ommEeRT A
Afrfeats  wEATA  IEEIWA F
faT FHY G N FEEdr FL Hifw
¥ 3w & fram & MU waws
g1

FIECONT SUGHIEYST AT, 36
2 ¥ T oA w1 431 =90 fBE
gf § o afsms dw am § wwar
g 9K wrgae qFex iz H waar
g. SiET ] SATETAT age J dfsaw
4T F AR § F A—

Publiz
profits,

sector -is.~npt meant toc make
Public sector is meant to

build up the infra-structure in crder

to make India strong and powerful.

o ufeqw R @1 fggEm H

Asga 7 fFar @ar @ fggem o
ghrar &1 Tsfegas g@Ee &@F gan
o e fggram ® afms dwex
# wAogT TE Fgr A @H]’ ar
. fagmm ® gﬁsr Ff T agwT
qET wrar | AT ofead §FT AwEq
T fEerm o gmn ar fmm
getfas JW A&l aar | W afsas
- qEX AWEE Ag gaT A g
g qEY qg1 awar | gafav § fqaam
Foar 9gar g fe fo=m A4 v &
s & a3 S a3 Iefiofa AT greaw
¥ mEa & qEsEET Sy d
2 X 7zl T 4 50T @ fEgem
A SHAT A AE GEAT &) SATee-
ATT AR f“’gmm #1 gfaare sTei
a wideaw wWard ¥ fag,
fegram x gsEiaw %aam%%«rqn
zafqu § w9 & fraed FTAT FATZAT
gf o 9 fam welr St o ogn
@ w7 fawam @ ww S faw
A A% ¥ aw FFWW ¥ saéw-ﬁ
T F AT W FE W IS
s g fggeam Y Qe w
FAIHN G | R vty w0 fig
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¥ qu fawm &, ag A% faq ady
, e faa ot & zafag feeld
o
T FC ar

o &,

P ferma @8t & fF #ror gA Fy A
XY s fowewant &1 F
maﬁrﬁ’rm%mﬁﬁﬁwm
@aagwwmrm“rr@q%l
alFT afsers dFeT 1 gRAA A

73]

¥ I gu drew wrEET e
A qfrar w9, fag afsaw <
A TFEE TAELAT AgE A
mﬁaawﬁ%mrzﬁ?a@
gaE & Fase fowwr wegg fF7ar
qr, fe gfsas daex #1 gEART
A AT A & weg fFar, e
g Wiy ¥ @ qfews deec A
FHRAHT F1 AET @l AR gAY
AW H gurk aar s usE aer &
g ® g gfeqs dFeT AT G
QWH wg faeamg g faw AR
* HqIaq ‘T & A afmw dwex
MT Aoga & W gL AT ﬁ
w7 fea & waw wsm ATy &
fag §er ot ¥ fAdew s =WRAT
g &5 ot ey S0 A7 dw A

ot faraiw gag feg: &7 0
F¢ faar &)

ot wegAd T F frEeT &7
Fgar g fergram & wW oar@ wE

& foe AT ATEE 9T A 48
9 frar §-§ aamr 9wEar g &g

qréf gs wre & aie, o gfea
M TS B & WIS | FATgLATS
A€ FN FIX T AWESA AR KX &
W | fggem AT FOS #E
W s w1 g9 oemdr &) &
fiazs &0 =wgar g fF faedr @t
?rarmgurw@r gs W1 qET &
?famm,awﬁrﬁf‘am ST
arfav,\(mm) I IR\
AT § wrr faow it ¥ e
@rmmﬂa:w%a’m g
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‘[ Feata U]

F WA 3 ERw afews dvee e
. afea® §FT A 74 FOT

T FT MR GAQT arEt & v 3§

wfE 7| g7 ofems dwe ¥ gom
T 7 g, FHif @ g e
9T A A A oat w
AET 1 AT F F oagw o gEw
FaE g1 Aw sfrw iy s
e # w1 oo dweT @
1982-83 % 614 FUT T 1
HATHET §ATI 1983-84 # Y 246
FUT T JAH gAT| Wk q1q
gUTY 21 W@ orrenE 9q oo

F 9 I qer ag N g

8T &1 AR g wdT ww ww -

qaeag faerdt & 1 qeurars 21,675
BT qErr foadt & aife ag wew
forhl &Y % | afsws d9eT gardy
gmd A &1 56 Ay o s
Wi AgE ¥ fgeEa@m owmr fawiw
fear sie wm fgmerm ghar o
T #q qET g s gEe mar
Us WE SEl gEfaw qEe §ar
B 1 oms gofafs W we-
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SHRIMATI USHA
(Himachal Pradesh): Madam Vice-
Chairman, ¥ rise to land my whole-
hearted suppor! to the Budget for the
Year 1985-86. It is a bold, pragmatic,
innovative an¢ growth oriented Bud-
get. presented by our hon. Finance
Minister. It has the potential of stimu-
lating and inviograting the economy
of the nation. He has endeavoured to
consolidgte the gains of the past. He
has also made an endeavour to give
& thrust to the productlvnv which, in
turn, will accelerate the growth of -
cconomy of our country. He has given
¢ dynamic package of reliefs in the
shape of conce:ssions and incentives.
1 can safely say that it is the people’s’
Fudget. It iz neither an elitist bud-
get nor a pocr man’s budget; it is the
recple’s budget. I may be permitted
ty quote the words of our late belov-
ed Prime Minigter, Shrimati Indira
(‘andm which contain the philesophy
and wawn which have  inspired  our
krilliant Finance Minigter, and guote
taose words ;. “Np section of our
vast and diverse population should
and their neglect s
our collective loss” = We owe  the
present . economic structure,
3 p. M the  infes-structure, of eur
nation t¢ our leader who dilie -
gently worked very hard to build up
this nation, although in between, for
2; years, the entive infrastructure was
battered  and blown to smithereens
which was shutlere¢ beyond recogni-
ti>n and her Government, after it teok
orer in 1980, saw to it that the in-
fiastructure was resorted. She made
astounding efforts to put the Nation's
economy back on me rails from 198¢
onwards. . It is th,s which our hon.
F.nance Mlmster seeks to consolidate
most prudentiy and plan gnd prepgre
lg take off for the Sevenih Five-Year
Plan. He has taken up thig task ¢f
building up the_gdifice and the infras-
tructure for  ensuring financial aod

MALHOTRA

monelary siavility in consonance  with
the spirit of the ﬁmes, the public
mood, the. K public expectations

The. expeciations from  the  Gov-

ernment .have beer two:told, firstly.
tidying ¢p of the tax structure and
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secondly, freeing the economy of a
whole series of non-functional restric-
tions, stifling the industrial growth.
With the passage of time, certain cor-
_rective measures have to te taken by
the Government and the policy has to
be reoriented. We all ~ know that the
Budget is an instrument
economic change. As was the need
of the our, the hon. Minister has ris-
en to the occasion and has courage-
ously given a new direction to fiscal
and monetary policies. The inspiring
and dynamic leadership of our hon.
Prime Ministey Shri Rajiv Gandhi has
given a new direction and dimension
to our policies and programmes of
action, and here I quote his words:
“We_ have to make India self-reliant
in every sphere. We have tc create
a dynamic country that is equa] to
any country in the world.,” His vis-

ion is to see India forge ahead with-

a consciousness, not to miss the agri-
cultural and industrial revolution and
also not to lag behind in entering the
electronics gage. We should be aw-
are that Budget-making is an exercise
to accelerate «the process of economic
growth., Some taxes were cumher-
some, some non-existent and existed
only on the statute books which: were
not being given any importance and
they had to be done away with, and
. rightly so. The hon. Finance Minis-
ter saw to it that such taxes which
have yielded no returns or which' do
not contribute towards building up of
the economy, are done away with.
The Budget makes a beginning in dis-
mantling the plethora of controls
from which the industry ~ was suffering
since long. It makes an attempt to
bring down the capital costs and give
impetus to growth-orienfed induystries,
like the electronics. It takes care of
the growth rate so that it does not
slow down, and it has glven a num-
ber of concession by way of reduction
in import duties on so many items ‘in
the industrial sector. This Budget has
rationalised the corporate tax struc-
ture. The special concessions to small,
and medium sectors will surely go a
long way in trying to exploit the in-

v
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dustirial -infrastructuce as it exists in
order to have maximum vtlisation of the
instalied capacity. The decision (o rite
the MRTP leve] to Rs. 100 crores will
give further spur¢ to the industrial deve-
lopment, resulting in speedy  cconomic
‘srowth of the npotion. The crop
insurance  schemes, if implemenied
properly, will be a boon to the
farmers, who, earlier on, fell difi-
ident in  getting loans, in 1irying 10
invest in c¢ostly inputs because of the
fear of natural calamities a farmer
would now feel more confident becau-
se his crop loan will be covered by
insurance. I think, this wilj give him
more incentives to bring out a good
harvest.  This again, in turn, would
lead to the green revolution which we
all have been Jooking forward to,
Now, it has been provided that tiwo-
thirds of the insurance charges - will
be subsidised, in the case of small and
There will be
an inbuilt insurance for the small and
marginal armers, if not the rich farm-
ers. I would like my friends across
the floor of the House to take a nete
of this. It was being reeled oft frcm
the other end that it takes care of
the rich only. But let me point cut
that at all levels, it is the common
man, it is the small and margiral
farmers, it is the Government em-
ployee, who have been kept in view.

The Budget will ve remembered for
removing the hurdles ' from our life,
Earlier on, we had to rush to the
post dffice for paying our licence fec
for T.V., radio and VCR. Now, this
has gone and rightly so. The Finance
Minister, when he appeared on the
television the other day said, ‘When-
ever yeu see television, you will te

. reminded of us’. I think, every heage.

wife is grateful to him.

The ceiling in‘ regard to bonus has
been raised from Rs. 750 fo Rs. 1€00
and I am very grateful to him. Rut
I would make a request to him. Re-
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' taining this limit at Rs. 1600 will be

counter-productive  and will cause
sericus discontent among the skilled
and highly-skilled workers who con-
tribute to the growth of industries.
They have been left ocut. In all or-
ganised industries, more particularly
in the public sector, the skilled and
highly skilled workers are responsi-
ble for  productivity and growth,
There has ta be g pat on their back.
There has to be some incentives to
keep them going, which, I . think,
would pay rich dividends, as - the
public sector forms the core, the back-
bone, of our nation's eeconomy.

The Compulsory Deposit Scheme, as
had been promised by the Ccngress
Party in its manifesto, has been dis-

_continued, because, they felt very
_strongly about it,  the Government
employees, and their view-point has

®

been taken into consideration,

The workers in bankrupt companies
will get top priority; it will be ensur-
ed that their dues are paid first; it
will have priority over the rest.

A social security scheme is being
introduced.
across the floor of the House to make
a note of it. This social securily
schemie is by no means g small thing,
This. shows how dear is the interest
of workers to our leader. The Bud-
get has been meticulously formulated
keeping in ming the welfare of the
common man, providing the industrial
workers  encouragement Ly way of
bonus and retrenchment benefits,

1 am grateful to the Finance Minis-
ter for reducing the price of kerosene
and diesel.” We have seen the mnews

.which appeared today, This is a very

welcome  step which has been taken
by the Government., In this connec«
tion, on behalf of all housewives, I
would like "'to go on record that in-
crease in the cooking gas price, it it
could be brought down. if it could be
cut down and made ‘up somewhere
else, the pinch may not be felt that
much as it is being felt today by
them.

I would like my friends -

[ 26 MARCH 1985 ]

1.
i
|
i

" DRA: They felt in the other

(General), 1985-86 246

SHRI PARVATHANENY UPEN-
House.

1 hope you will succeed here.

SHRIMATI USHA MALHOTRA:
Well I can appeal t¢ miy most consi-
derate and sympathetic Finance Min-
ister who has heard us in the other
House and over here also. I am sure }
will be gble to make ‘a@toint and he
will consider this and ‘make collec-
tions from some other items, not tax
the poor housewives.

In my opinion the deficit will not
triger off inflationary trends. I rem-
ember in the 1979-80 budget we had
40 per cent increase and the economy
of the nation was able to absorb that
over a period of time. We have the
cushioning effect of a  very good situ-
ation by way of foodgrains. - They
have been there with the Government.
The stocks are there, In addition to
that,, the foreign reserves that we
have will also give us a lot of pro -
tection and the inflationary trends
which have been contained so far will
be contained even atier these ine
creases. We all know that the rate
of Dollar has gone up. The more we
import the more we spend, The meore
we spend the more deficit we would
be having and a prudent Finance Mi-
nister will see to it that he does not
spend more than what is really re-
quired. . . (Time bell rings), Madam,
I have not even made a point so far.
Weil, I am coming to something relat-
ing to my state as well. Kindly al-
low a little more time.

The duty on crude oil has been
there. . The increase was inevitatle,
We all have to bear in mind that the
imports cost a lot and, therefore,
there has to be - judicious consump-
tion of crude oil. There has to be a
hegvy cut in its consumption and I
think we will be able to do it if we
build up the necessary atmosphere
and environmenf tp see that we do
not consume more than what we resl-
ly need to do so. "

© Tn the recent days industrial _and
even agicultural grcwih  has been
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oy lack of demand.
In other words, demand has fo he
built up. A lot of money has to De
pumped into the economy to see Jthat
it becomes a lever for
‘growth in our counfry and tRis ‘has
premvely reen donn in this budgst,

Apart from this, with
industrial production and stablhty_ on
the food front the economy  should
Le able to absorb ike deficit which
irks many a mind across the floor and
slso the pecple who have not done the
indepth stidy of the subject. The
Government should also take Caxe  of
one more thing., It has laid a fot of
smphasis on public sector. - Better
maragement would probably gl\f us
what we really wamt.  The p rofits
have to comimensurate with the  in-
vestments made. The target:d
stalled capacities are not being acite-
ved. ‘The maxim of ‘Right man, for
the rlght job’ should be adhered to
get the desired results. Heve !
would like fo say ~ that the plasning
decizions, the investment decisions and
the budget decisions are all cowrelat-
ed. They are co-terminus ty  the
plans that we formulate’ and this

prec - + has happened.

I eoour Lo :
ance Nio.sier for coordinating thwe iit-
dustria} ‘oolicy with the fiscal policy.
With regard to public sector, there
are cer.ain consirainis which are -

evitahle and which are desirakle atso,
but there are certain constraints wiuch
leag to bureaucratic gelays. The -
reaucratic delayg add to the
production, escalation of the

respect of certain pirojects wh -
been taken in hand. The . .o...o”
Minister, 1 hope, will take note of the
fact that mpst of these projects ate
with different Minisigies and ;
should be coordination cell to gee and
to these wpre-
jects and that they do not go beyand
the stipulated time,

heis

Now I would like to draw the alidu-
tion of the hon. Finance Minister i

$

the econq;m” ’

the u,,mg_

is .
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one anomaly which exists in the pay-
roent of D.A. to the public sector em-
ployees and the formula which js he-
ing “applied {o Central Government
employees. I would in all humility
sov that dearness affects both equally.
Then why is the formula different?
Just one point, Madam., Thank you
very such. I gm speaking” for the
workers. I-hope vou will kinaly allow
me te make this point, I am speaking
on your behalf, Madam. 1 would re-
the hon. Finance' Minister to
kindly look into the formula that rules
hoth of them. I have led sc many de-
p.tations in the past. What I feel is
iiia} this anomaly has to be done away
‘with because this will lead to a lot of
dis contentment. A news item appear-
ed Jesterda) that the talks in the Tri-
partile Committee which the Govern-
ment (has sel up have failed. As a
-1t there wo tlc be nation-wide dis-
aientment.  For tiLs reason it should
> mnot of thut the formula i
Py defective. WWhrreas they get Rs.
2 per cent of rise in the index, the
Centml Government ' employees prob-
ably get much more., Their demand
is fo raise it to Rs. 2 per point,

gurest

I come the C.C.A. being
drawn by the Central Government em-
pﬂoycu Now in States like Himachal. .
Praoegh or' North-Eastern States. any-
Wh re,. maybe even in Bengal, Madam,
there are Lerhm criferia fixed for
’me payment of C.C.A. to the em-
p.l()yeesg why is it beipg ziven a step.-
wihevty ireatment, It has been hang-
Ior' the last so many years.
I'ney rove also been able to meet the
mmstm at dlﬁemt levels, I am hap-

te

Now,

‘py thai they were able to meet the

hoi. Winister, Mr. Gadgil. It ,was
vuth wr'wd to the P&T workers -They .
e ¥ He wags kind enough to give
hearing. The earlier  Fio-
ance Mlinister, Mr, Pranab Mukherjee,
glso ‘gave- a  very patiert hearing .and
wmethmg was to come out after a
joint m«eetmg I hope the hon..Fin-
ance ,Mt,m fer wili make a note of it
and see 1hat ‘CCA which was to be de-
termined on the basiz of alfitude 15 -

A el
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given to\them, because cities like ihe

capital, Shimla and various tourigt re.
sortg are very costly where I think
year-round you need warm clothing *o
keep yourself warm,

THE VICE-CHAIRMAN (SHRIMA-
TI KANAK MUKHERJEE): Pleaze
conclude. You have already ‘taken
twenty minutes.

SHRIMATI USHA MALHOTRA:
Just one point more. Madam, I would
also like to draw the attention of ouvr
hon. Finance Minister that a lot of
stress has been laid on removing the
¥egional imbalances. Regional imbi-
lances have to be removed if the coun.
try is to forge ahead as one united
whole. And I think Himachal Pradesh
which is considered to be a backward
State, along with the North-Eastern
States—1 speak for all the backward
_ States—shoula not be left out in plan-
ning. An airstrip was promised, This
is the only State capital which is not
linked by air io Delhi. How will 1
not gpeak about it here? This is only
place where I can request, implore the
hon. Finance Minister to kindly grant
this. It is a strategically important
State and it has been neglected. It
"has to be linked by ajr. There is no
air service and as such the Central
Government should pay heed to ‘the
demand that an airstrip has to be pro-
vided there. I think the Railway bud-
get has swept gway all the railway

lines which were to come up there te.

connect us fo different States and ouf
only hope lies in the very considerate
very sympathetic, very capable Fin-
ance Minister. Kindly go intg it. Ma-
dam, last but not the least, our State
of Himachal Pradesh is in the grip of
- a eévere drought and I would request
the hon. Finance Minister kindly to
make liberal sanctions for giving rc-
lief to the drought-stricken people
from the burdens that they have.

I would like to congratulate my
honourable colleague,  Shri Darbara
S!'nghji, who gave g very n_ice suggas-
titon for. having an Indian Economic

[ 26 MARCH 1585 ]
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Service. Frobably this what s re
quired. I do not, however, underrate
the Indian Administrative Service. I
would say they have dore theé best,
but they are overburdered and the
Indian Administrative Service should
not be itreated as Indian Amrit.-Dhara
Servicé like z panacea o cure all the
aches—the head-aches and  stomach-
aches—of the nation. Generalist®
could man different posts Lut there are
technocratcs and  8ther people  with

" scientific background. This is an age

of specialization and, as such, it woulil
be in the fitness of things to reconsi-
der and re-orientate our policy with
regard to this. )

In the end I would like to express
my thanks to the hon. Finance Minis-
ter. He has given a lot of emphasis
on growth, equity, social justice, seli-
reliance, improved efficiency and pro-
ductivity. He hag laia a lot of empha-

sis on: agricdltural production to create

employment ard increase its . potential.
With the giminished inflow of finar-
abroad. [ think
it is a very prudent thing to be self

reliant.

With theése words, Madam, I thank
you for giving me this much of time,
and once again convey my heartiest
congratulations to the honourable Fin-
ance Minister.

. *
4

THE VICR-CHAIRMAN (SHRIMATI
KANAK MUKHERJEE): Shri K. K.
Birla.. Not here. ... (Interruptions) Shir

-Rameshwayr Thankur,

SHRI RAMESHWAR THAKUR
(Bihar): Madam  Vicé-Chairman, at
the outset I would like to convey my
heartiest congratulations to the Fi-
nance Minister, Shri Vishwanath Pra-

. tap Singh for his historic budget for

1985-86. With the major .structural
changes ‘contemplated, the budget en-
compasses . Government's pragmatic
and bold decisions. It initiates a
process. of reform to meet the econo-
mic, social, political, legal and ethical
needs of all sections of the community
in the coming years., The main
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thrust in the budget is meant to start
an era of accelerated and self-sustain-

ed growth and development, ¢

Madam, in essence the budget re-
presents, in clear terms, the philoso-
phy, the direction and the determina-
tzon of the new Government to march
ahead under the able and dynamic
leadeship of the Prime Minister, Shri
Rajiv Gandhi, to fulfil the aspirations
of the people.

Economically the budget 1eﬂects
sound fiscal policies coupled with ac-
cepied canons of taxation, incentives
and the environment for growth, pro-
ductivity, savings, investment and fur-
ther development of infrastructure,
agriculture, industry, science and
technology and socigl services.

Some of the examples in the -budget
provisions so far as the economic mea-
sures are concerned are the large in-
vestments in infrastructure. For ins-
tance, in power the investment will be
of the order of Rs. 2,090 crores in
1985-86 in place of Rs. 1,446 crores in
the previous year,

Similarly, the smalj sector celling of
investment has been raised from RS.
20 lakhs to Rs. 35 lakh, ancllaries
ceiling has been  raised from Rs.
lakhg to Rs. 45 lakhs the MR.T.P, limited
has ‘been raised from Rs.” 20 crores to
Rs. 100 crores. Many Members have
criticised ‘these figures. But they should
appreciate the infiation rate which was
in 1969 and what is there today; nearly
10 fimes it has increased, Therefore, the
decision is bold and pragmatic. It should

be accepted that way. There has been

delicensing of. certain  industries, re-
duction in tax rates, for companies as
well gs individuals. The convertible
debentures interest rate has been
raised from 13 1/2 to 15 per cent, and
convertible preference shares would
be allowed to be issued, There is the
new policy on textiles and electronics.
These are some of the measures con-
cerning the financial part of the Bud-
get.

H

|
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Socially, the Budget provides relief
and assistgnce to all sectiomns of the
community, right from the farmers,
workers, ‘salaried employees to  the
common people below the poverty
line, The measures contemplated
are Soclal and- communily services are
being raised. The amount of alloca-
tion is being Trgised from Rs. 1,820
crores in 1984-85 to Rs. 2,420 crores,
which is 33.5 per cent increase in the
year 1985-86. - The 20-Point Program-
me gllocation hgs been raised frorm
Rs. 4,141 crores to Rs. 4,900 crores in
1985-86. The Crop Insurance, the new
concept, has come in. The crop support
price has been extended to pulses as
well as the oil seeds. The Social Se-

Scheme  has been con-
templated. The bonus limit hgs been
raised. The retrenchment compefsa-

tion has been raised from Rs. 20.000 to
Rs. 50,000 which would be exempted.
Stock option to workers will be pro-
vided to take shares of the ccrpora-
tions. Similarly or family welfare, a
large provision of Rs. 500 . crore.a has
been made.

So far as the politicgl part of the

- Budget is concerned, the Budget indi-

cates that the Goveraoment is determi-
ned to pusrue its socic-economic goals
without fear and favour. In fulfilment
of the promises made in the election

_manifesto, the Budget has been suita-
bly framed within the denﬁa

icratic so-
ciglist norms of a planned and mixed
economy - backed by the massive man-
date of the

people in the centenary
year of the (Congress. The examples:
are the abolition of the C.D.S. This was

an election promise .- Again, girls’ edu-
cation is being made free up to the
Higher Secondary level. This is also
an election promise which has ‘been

fulfilled, and for this a provision of
Rs? 211 crores has been made . Simi-
larly, contribution by ccmpanies has

been allowed to political parties. Sinti-
larly, grants-in-aid to States has been
raised from Rs. 4 313 crores in 1984-85
to Rs. ,6000 crores in 1985-86 which
is gbout 39 per cent increase. 1his is
a bold political decision. I crngratulate
the Finance Minisier. We know from
the figures and from his own speech
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that a number of States were not able
to raise their owp resources, and they
were nofable to urtilise the  allocations
made by the Central Government,
particularly for the rural development
and other programmes, This will cer-
tainly heip the State Governments.
Similarly, there is an additional thing,
that the States have now keen autho-
rised to go in for higher bcrrowings,
up to the level of Rs. 1,600 crores
which would be 20 per cent more than
that last vear. This will alsp assist
the State Governments financially.
Similarly, the other example is, the
ownership of sick industry will be
diluted or made extinet cn the basis of
performance of the companies, This is
also a very bold political decision, I
would say.

So far as the legal aspect of the
Budget is concerned, it is the first at-
tempt towards simplification and ra-
ticnalisation of the tax structure, It

takes away some of the irksome and

complicated provisions in connection

with the several concessions and al- -

lowances which were there in the
existing law, and on the whole = it
speaks more than it conceals the inten-
tion of the Government. Every year
there used to be, always, a hue and
ccy in this regard. No additional com-
plication bas been brought in any part
of the Budget. There is provision for
creation of special courts for  trying
‘criminal  proceedings for tax-evaders
and other. There is no legal ambiguity
in any provision of the finance budget.

So far as the ethical aspect is con-
cerned, I would say that a new hope
to the honest tax-payers has
been offered. At the same time, it
provides deterrent punishments for

tWe tax evaders and indicates after.

the Anti-Defection Act, another posi-
tive step towards a clean .public life.
Bven many inequitgble provisions
and complicated provisions have been
withdrawn. The responsibility of
tha sick industry has been left to the
cwners of the industry.

Now, the other part of the budget
proposals, in fact, thrilled large sec-
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© tions of the community, At the same

time, a number of people are rather
astonished. The budget proposals
have been wel] received by the media,
different sections ~of the community
and the economists. However, there
have been some criticisms in this
House and t‘he other House.

The budget proposal povides more
concessions and reliefs to the ‘Haves
and not for the ‘Have-nots’. Seccndly,
there is a concern about certain levies
and deficits of Rs. 3.349 crores left un-
covered and it, was  weared that this
might lead to inflation particularly, if
there is a failure of monsoon. Third-
ly, the country has nct made desired
progress and is moving towards stag-
nancy.

The first criticism  appears to  be
ill-conceived and. arises. out of lack of
proper comprehensisn of the provis
sions of the Budget. The second one
may be a genuine apprehension which
may take place or not depending on a
number of unfereszen circumstances,
including the mood of the monsoon. So
far as the third is concerned, it seems
to be a motivated one and does not
take into considergtion the realities of
actual achievements since indepen-
dence and efforts being initiateq to
tap vast potentials in the years ahead.

The budget of a paticrulgr year
cannot® be looked into in isolation. In
a democatic process, the budget is a
continuing one. Irom a glance of the
past Budger right from 1947-48 to the
budgets presen‘ed by Shri Pranab Mu-
kherjee 1984-85 and Shri V. P. Singh
1981-86 we can see that we had stated
with a legacy of the Britishers where
there were acute food shortage, po-
verty, unemployment, illiteracy, di.
sease, etc. After Independerice, our
economy had to Face large influx of
refuges, unwarranted was and hosti-

lite, severe droughts, floods and
cyclones  in different parts of the
country and many other upheavpls

from time to time, apart from a large
growing populattion the country  had
to sustain.
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" [Sbri Rameshwar Thakur]
. Vice-Chairman, the entire
nation is grateful to- the foresight,

vision and statemanship of Pandit
Jawaharlal Nehru, mersures were ini-

Madam,

tiafed for planned development, crea
tion of large infrasiructure, growth
and development of public' under-

takings, stress on scienre and techno-
logy and development in other walks
of life. It. has been long journey
.of travails of stresses and strains in
our economic development, the biggest
impediment being the vagaries nf
" monsoon which hgve been mentioned
in most of the pas! Finance Minister’
speeches in one form or the other.
For example, Dr. . . Deshmukh in
1952-53. 1 would not like to go into
the details but I would just mention
thelr names and financial years. Shri
Morarji Desai in 1967-68: Shri Y. B.
Havan in 1973-74; Shri R. Venkalara-
man in 1980-81 angd Shri  Pranab
Mukherjee in 1983-i4. '

The present health of the economy
and the achievements in the fields nf
agriculture, industry, rural develop-
ment}, education, healthi and = social
services have been possible due to
political stability, planned economy,
sustained efforts of the people and

the -long inspiring leadership provided
by late Shrimati Indiry Gandhi. (Time-
bell rings). )

THE VICE-CHAIRMAN  (SHRI-

" MATI KANAN MUKHERJEE): Please
conclude.  Your time is over.

SHRI RAMESHWAR THAKUR: 1
was given 20 minuates. So I .said*that
the criticism was ill-conceiveg and
motivated because the facts are
there. We cannot deny the achieve-
ments. If we see the figures, in the
casé of food, in 1947-48 we were in
great difficulties and we had to im-
port foodgrains tc the extent of 40.80

lakh tcnnes costing in those days to -

Rs. 127 croores. And in the year
1979-80 when the Congress Govern-
ment had taken over again, our agri-
" cultural production was 110 million
tonnes, and now it  has reached 153
million tonnes. Similarly in every

sphere--I would not take the time of
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the House in glving figures ~we have
made positive contribution. The
figures' ate theré and I do not think
it is g fair criticismt on thd part of
any Member of this House 1¢ say that
there has been no  achievement in
the lagt 37 years. - ‘

The budgel proposals lor 1985-66
indicate 4  dontinuing’ and  abiding
interest in the basic policies followed
and the  achievemen; derived. form
them. If aiso takes into gongnizance
the economic situation provailing in
the country and abroad, . the cons-
traints of resources, ihe commitments
to the people for rer‘r_noval of poverly
and the necessity for a faster rate of
growth and alse the expectations of
the younger generation  for quicker
social’  transformation for a. better
quality of life.

The vcriticsn  with regard to 1he
reliefs” are illconceived because some
Member said that it has been dcne
possibly by Maharaja Vishwanath
Pratap Singhji. But it has been dcne
on the basis of the experts view . ..

SHRI  VISHWANATH PRATAP
SINGH. T think my name iz long enough.

long enough.

SHRT RAMESHWAR THAKUR: 1 am
only saying what the Opposition hos
said. I say that the various commit-
tees and commissions and other ex-
perts have from time to time said
the higher rates of taxation should be
reduced.  Firstly, 1 may menttion what
the world famous eeonomist Prof. Nichctas
Kaldar said. He stated,

“A mwore efficient and equitahle
tax system is one of the most im-
portant requirements for the fulfil-
ment requirememts or the fulfilment
of India’s national aspirations. 1t
is suggested  that the maximum
rate-of income-tax should not exceed

45 per cemt against  the present
92 per cent a‘pd the maximum  date
of annua] wealth tax 1 half per cent.”

.Our former Vice-President, Shri M.
Hidayatullah had also once " quoted
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Noble ILaureate Prof. Mead and said:

“On the whole the Revenue makes
a bad bargain when taxes gre too
high.  Quite apart from the ‘subs-
titution effect’ there is a desire to
hide incomes.”

(Time-bell ringsy 1 was told 1 would
be given more time by my lcader.

Mr. R. Venkataraman, our present
Chgirman, had also said wnile pre-
senting the budget for 1981-82:

“We propose to achieve these ob-
jectives by  plugging of legal loop-
holes and effective  administration

rather than by enhancement for tax

rates which often leads to tax eva-
sion and generation of ‘tlack
money.”

As a result of the steps initiated by
Mr. Venkataraman in 1981-82, about
14 lakhs of tax payers got sut of the
incometax net. Therefore, this is a
_continuing process and based on ex-
pert opinion, and will  ultimately
eihance the revenue base. 1 would
not like to give figues but would only
like to say that anly Rs. 197 crores
has been given by way of relief to
the entire community, which 'is equal
to Surcharge alone. ¥t is  seeq from
the figures of the Comptroller and
Auditor General that out of 45,46,769
assessees on 31-3-1983, 42,04,407, that
is 92,5 per cent were within the range
of Rs. 50.000 as annual incoime. And
they are the |beneficiaries of these
reliefs. Mention was made about the.
- estate duty and it was asked on whose
.advice it was done. The Chokshi
Commitiee_ had  stated very clearly
that 96.8 per cent of the assessments
related to  estates whose  principle
value did not exceed Rs. 5 lakhs and
therefore it should be aholished.
These are experis’ opinions, not the
personal opinions of anybody else.

1 would like to make a few sugges-
tions for the consideration of the hon-
ourgble Finance Minister. DMy first
suggestion  is that a good start has
been made in regard to bringing about
stability in the taxation laws. 1 requ-

12 RS—9.
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est the honourable Finance Minjster
to give due consideration to
the various aspects of the matter
during the current year and bring
about a Finance Bill which could be
really compatible with the tenor and
investment expanse of the Seventh
Five Year Plan. There should also
be rationglisation and simplification
because there have been suggestions
right from Mahavir Tyagi Committee
of 1958 up to the Choksi Committee

-and the Jha Commisgion that the Gova

ernment should bring forward a dir-
ect taxes law which should integrate
income tax, wealth tax and gift tax.
I would request the honourable Fine
ance Minister to bring forward this °
measure within a years' time.
. .,
So far as tax returns are concern-
ed, the Government should adopt at
the egrliest a single ccnsolidateq re-
turn for all assessees, individuals,
firms, HUF, body of individuals and
companies for income tax, wealth tax
and gift tax. [t is understood that
the Jha Commission has forwgrded
forms of such returns which are un-
der examination by the Ministry. Re-
cently the Deparfmental Committee of
the CBD.T. has also formulated a
similar return. This should be expe-
dited.

So far as tax administration is cot-
cerned, tax administration at  different
levels requires comprehensive restruc-
turing. While it is necessary that ade-
quate hands should be porvided to
the Department ‘and necessary incen-
tives and  amenities provided to the
officers and staff, they should at the
same time be made to work efficiently,
diligenily and the stigma attached to
the  Department should be eliminated
at the earliest. . .

The image of the Department has io
be “improved substantially. Confidence
should Ve reposed in  he honest tax
payers and there, should be no barass-
ment and unnecessary running about
Sp far as tax evgdars are concerned,
there should be no leniency shown fo -
them. e -
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[Shrj Rameshwar Thaknur]

I would like to draw the attention of
the honourable Finance Minister to
the regional imbalances. This problem
is conspicuous at the global national
and State level.
Year Plan we had said—"The fact
that there are vast arcas of the coun-
try which have remained kackward

over 1he years, is both a challenge and

an opportunity.”

The eastern region as a whole and
Bihar in particuiar, has been adverse-
ly affected on this account. In spite of
the rich mineral resource in south

“"Bihar with 43 per cent of the fotgl
coal reserves in the couniry and rich
fertile scil and large number of rivers
_ig north Bihar, the State has suffered
regularly from drought and floods and

" there has been slow economic growth
during the last six plans, At the
moment Bihgr's per capita income Is
the iowest in the ccuniry. If this
situation is not remedied during the
Seventh Plan and the growth rate not
accelerated, Bihar would not be able
to catch up with the rest of the coun-
try and the objective of reduclion of
poverty and regionaj  disparities would
not be fulfilled. [ would, therefore,
request the honourable Fingnce Minis-
ter kindly to make available to Bihar
starting from 1985-86 adequate finan-
cial resouces during the Seventh Plan
on a priority basis gnd also consider

- favourably the State’s request for rai-
sing royalty on its mineral rescurces
which is helping the whole nation.

There is one more suggestion with
regard to the private sector. A lot
of things have been said about this
sector. With the economic environ-
ment being mgde to be more congen-
ial for growth, the private sector in-
dustry has a greater responsibility and
in a spirit of nationalism combined
with enlightened sel-interest, should
quickly gear itself to increased pro-
duction and it should modernise not
only the machinery and technology
but glso pass on the henefit of the low-
er cost of production to the consum-
ers. In fact, the Prime Minister has
posed a challenge by asking the in-

a2 the Sixth Five
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dustry  tc diversify, modernise and
compete. It is for the industry how
far it could quickly and willingly res-
pohd to the  revolutiomary changes
that are being brought about in many
poiicy magtters. One last point, (Time
bell - rings). The public sector about
which lot ¢f talk has been going on
has a commanding position in ~ our
econcmy angd has an egual responsibi-
lity to discharge, namely, to augment
capacity utilisation which is the most
important factor in the-public secter
and tc render cificient and economic
szrvices to the coemmunity and at the
same time to provide a return ade-.
quate enough .to keep up the growth
and invesiment needs in that sector.
The Prime Minister has initigted "ac-
tion in this directicn ‘ them
greater autonomy and the public sec-
{for undertakings should at the
time be accountable for their perfor-
.mance. (Tim¢ beil rings.)

tey give

same

One last suggesticn about rural dev-
elopmeni programmes. The Govern-
ment has given high priority and made’
substantial provision for various rural
development programmes including 20- |
Point Programime. In order to have
effective implementation of these pro-
grammes, it is necessary  that the
local people, the beneficiaries, the
panchgyat and block level committees
and people’s representatives including
MLAs and M.Ps should be actively as-
sociated. Viable vecluntary agencies
as per guidelines of the Planning Com-
. mission should also be associated in im-
plementation of the rural development
programmes, Proper project formulation,
efficient management and effective moni-
toring should be done to ensure that rot
only the financial but physical targets are
properly achieved within the stupulat-
ed time. : :

I am confident, depending on
finalisation of the State, Plans and the
progress, the Hon'ble Finance Minis-
ter will make additional allocations
as already stafed in his budget speech
in paragraph 51, page 18, Part-A, since
these programmes help the people be-

the
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- jow the poverty line, (Time bell
- rings).

Before I conclude, I would like to
appeal to all sections of the House and
the community at large that the reli-
efs and other bold measures contsin-
ed in the budget proposals enjoin a
great responsibility on the part of all
of us. Keeping in view the internal
and external! environment, ‘it is = our
duty to respond positivély and make sincere
efforts sg that our nation .could march
forward with faith and conviction to the
21st century and bring .about all-round
growth and development to enhance
our prestige in the comity of nations.

THE = VICE-CHAIREMAN (SHRI-
MATI KANAK MUKHERIEE): You
have taken double your time and have
thereby deprivad -one of your party
collengues the chance to speak. Shri
Mohapatra.

SHRI SHYAM SUNDAR MOHA-
PATRA '(Orissa): Madam, Vice-Chair-
mgn, I appreciate all the labours the
Hon'ble Fmance Minister, my friend
Shri  Vishwanath Pratap  Singh  has
put into his budget in order to make
it an elite budget.  Mr. Minjster, T
must say, it is a grand departure from
the policies followad by the late lam-
ented Pandit Jawanarlal Nehru whom
I heard at Bhuvauneshwar when he
propounded the theory of democratic
socialism  for the Indian National
Congress. He "nade it clear that In-
dia has gccepted socialism as its creed
and he propounded in later years the
theory of socialist democracy. And
the late Mrs. Gandhi got the word
‘socialism’ enshrined in our Constitu-
tion, But this is no more = democra-
tic socialism. it is socialist democracy.

When we consider the previous bud-
gets of late Shanmugham Chetty and
John Mathai and compare them with
the budget of Shri Vishwanath Pratap
Singh, I am sorry fo say this has
made great many departures. I can
only say that it is in Bombay we hear
apout freedom of tree enterprise and
laissez faire. Now all the industria-
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lists are jubilgnt over this budget. But
persons like us who stand for the
deeming miliions and swear in the
names of Jawaharlal Nehru and Mrs,
Indira Gandhi, are sadly disillusioned.

Your own officers have said this in
the Timeg .of India. It says that an
offictal has asserted that no budget of
earlier years had conie out with so
many changey fo mark ga distinet
departure from the past. o

%

. . Yours officers say thap it is
a distinct departure. Wn the pro-
cess, it is true that one group. of
people had gained more than others,
Bu! that was inevitable.”

.

I. is = invitable because  you have
changed the course.which was pro-
pounded by the old leaders.

Now, who are the people who are
jubilant
people are the shareholders, the bro-
kers, who gre there in the stock mar-
kets. The Bombay report says like this:

“The post-budget gallop in prices
has been unpreacedented, with several
pivotals scaling new  high levels on
the stock exchange this week on
susfanced buying amd  shortcovering.
The last session witnessed one  of
the maddest rush for both specified
and cash shares, in spite of  stiff
carry-over charges.”

It is the stock market which is
agog thinking that here is a Budget,
here comes a Budget, which opens the
door to free enterprise. But, Mr.
Minister, the Indian people are not
willing to budge even an inch from
the road to socialism come what may.
You have done away with the Estate
Duty. Whom have you benefited?
Certainly not the poor people, the
grass-cutters, the  sharecroppers, the
pesple who go to the dungies, the
fishermen, thle poor  workers. Not
these people. But you have benefited
the Maharajas and the Raias and the
feuda] lords, and the 1landed manates
who roam about in the corridors of
your secretariat. Madam, in the UK,
in the Federgl Republic of Germany
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and in France, Estate Duty has not
been abolished. But ours is a couniry
of poor people where 70 per cent of the
people live below the poverly line and
we cannot certainly afford to appease a
_particular section of the people. Mr.
Minister under item 68, you say, “goods
not specificaily mentioned”. The 20-
Point Programme, as enunclated by
the late Mrs. Gandhi, has spoken for
the poor studenis in the univertities
the colleges, those who are down-
trodden, who are to be given exercise
books, who are to be given slates and
pencils and ‘for whom lending libraies
are to be there.and for whom other
items are to be there, and now it Is
going to be hard for those who come
for exercise books, who come for slates
and pencils and who come for books.
It is certainly a blot on the name of
the 20-Point Programme.

Mr. Minister, the deficit- wil  be
almost Rs. 3,350 crores every year;
may be it is Rs. 4,000 crores. But, by
-the time you end the Plan period, it
will- be a deficit of Rs. 20,000 crores.
Remember, it will be your election
year and it will be our election year
and the taxpayers will not forget that
they have been very heavily taxed.

SHRI R. RAMAKRISHNAN: It is
a long way off.

o SHRI SHYAM SUNDAR MOHAPA-
TRA: I remember, Mr. Minister, a
cartoon which appeared in one of the
papers, a cartoon by a great cartoonist

about your predecessor, Mr. Venka-
taraman, a great economist, indeed.
And what is the cartoon? A house-

wife was kissing Mr, Venkatargman.
But now 1 think it will be only the
Birlas and the Jains and the Goenkas
and the other monopolists who  will
be kissing the Minister, but certainly
not the house wife.* You know, the
house wife are  the real  critics.
Whether it is in Tiagalnd or in France
or in the USA or a2y other developed
country like ‘Japan, it is the house-
wives who decide the fate of the
party to come to power and it is the
housewives and housewives only who
are over hundred Mr. Minister they

[ RAJYA SABHA ]

(General), 1985-86 264

are certainly not going to excuse us.
Now, what has been said about the
other jtems, about the consumer items?
I have checked up fromr the  Super
Bazar and also the wholesale maxet.
In respect of chillies, coriendev, garfic,
temarind, jaggary, brown sugar, cashew
nuts, pulses, the prices are on ascen-
dancy and they are not going down. The
prices are going up and not coming
down, not to speak of the price of
petrol, ‘because you use a car and I
pobably use a car. The moment you
introduced the Budget, within half-an
hour of introducing the Budget, when
you increased by ove rupee, we had
to pay a rupee more and had to pay
i through our nose because the dealars
dencaded it immediately. 1 do pot know
what action you have takep because they
had only the old stocks and not the
new stocks. But we had (o pay, we the
taxpayers. So, the prices. are on the
ascendancy and you cap also know from
your Government records that the prices
are already op the ascendancy. I have
checked up the prices of pulses, tur dal,
blackgram, etc. and I have checked up
the prices of these items from the
wholesale maket also. They are also
rising . What about gold? Our women
are fond of gold because the glrls
will have to be  given away in mar-
riage. But its price has gone up, by
more than Rs. 200/-; something very
strange. The housewife is ' shocked
Lecause the gold price has gone up by
Rs. 200/- and certainly, it is the effect
of your Budget. Then Mr. Minister,
whom' are you going fo please® The
indirect taxes are going to affect the
people and they are going to be
robbed. Now, it is not stealing Pefer
to pay Paul or Hari or Shyam; not
that. Now, Mr. Minister, you. have

-to roll the . pockets of the rich men,

Waltair, the great philosopher;. .who
guided the course of the French Reva-
lution, said that if you have to have
an egaliterian tax you should . tax
those who can pay and pay those .who
cannot pay. You are foilowing the
theory of Keens, not Waltair, nor
Rasbis....nor Mirago. You are . fol-
lowing the economic system of  Keens
who was the propounder of freedom

of free enterprise. I am corry, Mr.
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Minister, telling ali this bevause I per-
- sonally believe in socialism and in an
egalitarian society. Rut at the mo-
ment I see there is a meve to another
direction.  Somebody should pay the
price for it. I say that the direction
is otherwise. Well, I appreciate that
it may be a very good direction if you
believe in that philosophy. But cer-
tainly it is a different direction, and
not the direction which was initiated
by Mrs. Gandhi or her gregt father,
Pt. Jawaharlal Nehru.
3
Madam, Vice-Chairman, is it going
to create inflation in this country?
They said-no. The officers in the Sec-
retariat, in the Fingnce Ministry, say
that there will be hardly 6 per cent
inflation. It is a wishful thinkng.
Let us remember that in 1979 Budget
the Minister had very fast thinking
and was hopeful that there would be
no inflation. But it was the failure of
the monsoon, and as an economist put
it, yet the failure of monsoon in 1979
set off an inflation of 21.4 per cent in
1979-80 and 1980-81 when the Congress
was in power. The lessong of history
are clear for those who wish to learn
from them. I think you should learn-
this Jesson that in 'spite of wishful
thinking 22 per cent inflation came in
1979-80 and 1980-81. How can you
assure this House that there will be
no inflation? Already the prices are on
the ascenderncy. And this is inflattion.
We need not go into the jugglery of
words of your economic advisers in
the Ministry. No housewife. All
housewife are illiterate. No housewife.
Not even myself can go into the jug-
glery of economic words to befool the
people of this country and this Parlia-
M is the housewife, who is il-
literate, who goes to the market to
buy. She has .the pinch. She has
the pinch. _She has the pinch on her
nose. And. -she knows  where she
stands. Cloth prices have  increased.
Food prices have increased. Rice prices
have increased.  Dal prices are on the
increase, What is there? 1 am not going
to eat mutton or chicken or cheese like
richy peopie. Birlas, Dalmias. Goenkas,
Jains,x Himmatsinhas. I want to eat the

[ 26 MARCH 1985 ]

‘School of

(General), 1985-86 266
poor food, the prices of which are on the
increase.

Sir, take the public séctor, Are you
interested in-the public sector? In an
interview our illustrious Prime Minis-
ter 1 have all appreciation for him; he
is a very dynamic, very young, very
charming and impressive Prime Minis-
ter—told Mr. Kearanjia: we do  not
want controls, we want control. con-
trol has been the basis, of our econo-
mic theory. We want to control the
rich magnets, the trend for black-
marketing, hoarding or black money
that has accumulated in this country.
It is the theory which Mr. Morariji
Deasi  had propounded. When Mrs.
Gandhi wanted to nationalise bank, Mr.
Morarji Destai said: socialisation of
banks is not nationalisation. It is
something like that, You do not want

controls, you want control. Even
countries like France or Greece  gre
not thinking about control  because

without controls nothing can happen,
the society will g2 astray and you do
not know where it takes you. So
you have to clearify about this inter-
view the Prime Minister gave to Mr,
Russi Kargnjia.

[The Vice-Chairman, Shri R. Rama-
krishnan in the chair.]..

Madam Vice-Chairman,
ptions)

AN HON. MEMBER: Not Madam,
but Mr.... (Interruptions)

SHRI VISHWANATH  PRATAP
SINGH: With mv frend, my gocd
friend, Mr. Mohapatra, this is the only
fundamental error that he misses the
reality so imuch. (Interruptions)

SHRI SHYAM SUNDAR MOHAPA-
TRA. Mr. Thakur, why preceded me,
was thinking about agricultural pros-
perity. . The IRDP has become pro-
bably a catchword for all of ug during
the last five years. One of the grea-
test economists of our time of Poona
Economics, - Dr.  Nilakant
Ruth, has said:‘ .
4 PM.

“The IRDP was expected fo cover
nearly 15 million poor households

.. (Interru-
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who were expected to be lifted
above poverty by the end of ihe
Sixth Plan period. What has been

the result in these terms according
" to the varioug enquiries?”. ..

“In fact, pulting 1he bLeneficiaries
who had been able to cross the po-
verty line at 29 per cent of ithe

beneficiarieg (not counting those beneée-
ficiaries who were already above the
poverty line) woulg appear to be
"% on the high side.”
He again says that hardly 6 per cent
people have been becefited. Why is
this? It is because of the lopsided
policies and corrupt officers right from
B. D. Q. to Tehsildar to 8. D. O, to
the Collector and Section Officer,
Under Secretary, Deputy  Secretary,
Joint Secretary, Additicnal Secretary
and Secretary. All the mongy that is
gtven out to the States in the ngme of
drought or flood or cyclone is misap-
propriated and you have no machinery
{o check it. I know about my own
State, Orjssh, how money has been
misappropriated. You have no machi-
nery to check it. T.ot of things gre
coming to public notice. There is
spying everywhera, Who is spying? I
want to locate who is the spy, who is
the Secretary who has been hauled
up;, who is the Additional Secretary,
who is the Joint S2cretary and -who is
the Chairman who has been hauled
up. They are all P. As; P. and
small frles here and there. Qur Prime
Minister hasl | said: “It is mostly
industrip! There is  very little of
stretegic or defence secrets involved.”
The are they cconcmic secrets? Go
to any Government office, roam in
the corridors and you will find that
business houses have their links in
those offices. They want to know
your policy. The try fo assess  not
only from the lcwer strala of = the
people but from the high ups. Go to
the Five-star hoteis. and check who
goes there to the cocktail parties and
dinners. Who attends these partjes?
It is the big flies and not the smal or
poor people. Nobody invites them.
There are very few of them. Big
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Governmeny Secretaries gy there.  We
can hardly travel in g first-class
compartment in the train. They aiways
fly in the air. They go in air-condi-
titned compartments, We  are unot
entitled to it. There are persons from
the multi-national and national hou-
ses. Go and find out and check them
and have a break. Then only wili
this country move towards an egali-
tarian society. Thank you. :

SHRI DEBA PRASAD RAY: Mr.
Vice-Chairman, Sir, I rise 1o support -
the budget that has been placed by
the hoit. Finance Minister. Mr. . Vish-
wanain Pratap Singh. 1 support this
budget because it has heralded a new
era, It hag heralded ‘ap era of Dro-
ductivity, an era of growth and an
+f employment generaticn. I
support this budget because it = has
taken a very timely step in the matter
of ensuring crop insurance to the
farmers. With the incorpuratien  cf
this provision in the budget, a - long
pending commitment of the Congress
Party has been fulfited. The Indian
its session in
Karachi, formuiafed a 10-Point Pro-
gramme and the crop insurance was
the first point. When the Bangalore
session was held in 1969, a debate
was held on this particular point. We
are happy that his point has beeo
taken care of in the budget this year.
We are happy  because the down-
trodden sections of the society, the
landless farmers, the landles: workers
and others are going to be . covered
by social security  scheme. "We are
happy that this budget is going to
give exemption to  the tune of RS
18,000/- to the income-tax payers. We
are happy that this budget is going
to ensure free cducation to the girls
all over the country up to the level
of Higher Secondary education. We
are happy that this budget is going to
ensure more  assistance to the  States
from 4313 crores to 6000 crores. This
budget has taken care of this aspect
also. e

We are very happy with this Budget
because this Budget has tlaken care
of one very important aspect of our
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‘presenfc social problems. When the a Pparticular concep; which ig  called
industrial units are closed, the wor- socialism. We have heard here many

kKers wn. are employed in different’

industrial units are the worst suffe-
rers. And the Budget says that those
workers’ dues should be cleared first
on a priority basis before ithe c¢ther
things .are taken care of. We are
‘happy with ihis Budget because this
_has ensured the continuation of the
IRDR. the NREP and the RSEGP. We
are happy with this Budget because
:this Budget has easured that' the
rural deveicpment would be taken
care of with the same’ vigour and
emhusiasm and an amount of Rs.
3.0 crores had been sanctioned for
Ahis purpose. Thiz Budget has encou-
raged us because this has taken care
,6E the 20-point programme for which

. Rs. 490000 crores have,keen &llctted
.as. to against Rs. 4,141 crores  that
wire spen; eariier on thig particular
_segimeat. We are happy with this

Budget because this Budget has taken
care of the interests of the farmers
whi were for some time or an agita-
tion in the State of  Maharashtra in
‘the State of Punjab, in the State of
Tamil

Nadu, the farmers who  were
fealing thay - were  being  alienated,
their causes were nct  being lookad
_after.  The crop insurance  scheme
would help them to feel that this

~Government is equally concerned about
them.

Taking: this opportunity, wautd
_like to thank our Finince Minister
for reducing the price of kerosene oil,
and the price of bidis.  This is going

to  substantiate the desire of  the
Government to look after the cause
of the poorer people. Taking this

opportunity, I would also like to tell
the Finance Minister that this has
-~ led me to take = decision that 1 will

also stop smoking  cigrattes and 1
will get into bidi from tomorrow.
SHRI VISHWANATH FRATAP
SINGH: But I will be sorry my
. revenue will be lost.
SHRI VDEBA PRASAD RAY: Well, I

- may take the responsihility of moti-
vating ten others to some cigarettes to
enhance your ravenue. Anyway, todayvs

" discussion is actually concentrated on

|
i
|
|
o
!
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interpretations of socialism. Many
views had been registered
by many friends. And  they

are very upset that the principles of
socjaiism have -~ been compromised
while submitting this Budget. I was
réemembering one book  which 1 read
long back, written by Lenin regarding
the role of the feudals in a society
woen the revolution is going to take
plagle. Lenjin  said that when ™ the
feudals apprehend that the revcluticn
is going to take place, then they first -
viar{ crying for the poorer section.
They presume that they are the spoks-
men of the weaker gection of the -
society, they ara the spckesmen .of
the - pourer section of the society and
they start crying for them. That i3
why the represeniatives of the kulaks,
the represenfatives of the reactio-
nary forces afe wrying today that so- |
cialism has been compromised. Who
are crying today?  Those who were in
office for three years those who were have
got. the farmers killed, those who -~
have got the workers killed in the
Pantnagar University,  those who ge®
the workers killed in the Swadesh?
Cotton Mills, those who got the weakers
killed in different paits of the couniry,
for whom the sugarcane growers had
to bind  their  sugarcane, they  ait
weeping today that the principle of
socialism has been compromised, Whn
are weeping today that the principle -
of socialism has been compromicd? i
is these who are having their honey-
mocn in the State of West Bengal with
the muliinationals. Who are weeping
today for socialism? Tt is those who
were for 30 years agitating that the
Calcutta  Electrictay  Supply  Corpore-
ticn . should be luzen over and who
have after coming tc power,given per-
mission to the CESC to put up a.
unit in Mulajore  spending Rs.

crores. Those CPM friends are now
weeping that the concept of socialism
has been comprcmisad. Those who
are now giving permission to the Hin-
dustan Lever to put up new units in
H2ldl, despite the fact that - the Hin-
dnstan Lever is a multinational are
noy  weeping that the concept of

P
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‘socialism has heen compromised. So,
1 am sorry to say that mony of our
friends are required
"the concept of socialism is. The con-
cepy of socialism tney  understand,
the concept of sociaiism they have seen
in the so-called socialist countrieg is not
going to be accepted by us. We are
not going to accepted that concept of
socialism. We are not going to accept
that concept as socialism because that
has led to the establishment of State
capitalism,

If i1hat concept of
is being propagated today, we are go-
ing to resent that. Who are advocating
the establishmen of State = capitalism
on the floor of the House? Those whe
have beey rejected by the people in the
recent elections? Who are opposing the
Budget on the floor of the
House? Those Who have been op-
posed by the people in the recently
held elections? Who are rejecting the
Budget today? Who have no place in
the political life today or on the streets
and in the villages of the different
parts of the country. i

I would like to tell, Sir, that the
concept of democratic socialism which
.had been propagated by Pandit Jawa-
harlal Nehru, which had been reiterat-
‘ed by Mrs. Gandhi during her life-time
has been further wupheld while this
Budget has been submitted.
like to say that if you understand the
concept of democratic socialism and
if you understand the econcmy of our
country, then you would find that this
Budget has taken care of that con-
- .cept while it was being formulated be-
cause in your country when the eco-
nomy represents only 192 per cent of
your total economy and your country

which is by and large an agtarian
economy, in that country you need
two fundamental things. My friends
* should also understand one thing
namely that socilism can never be
achieved by distribution of poverty.
Socialism has to be achieved by the

distribution of wealth. So, on the oné
hand, you have to generate wealth
and, on the other hand you have to
"~ ensure that the economic power - is
transferred from  the affluent  section

tobe taught what -

State capitalism .

would '
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of the society to the hands of the
poorer sections. S0, while on the in-
dustrial front efforts have to be made
to generate more money, efforts have 1o

be made to generate more wealth,
cfforts have tp be made to improve the

growth. of the economy and efioris
have to be made to create erapioyment
opportunies, an effort is also being

made to ensure that the econcmic po-
wer is transferred rom the
hands of the affluent sections of the so-

ciety to the hands of the poorer sectiong of
the society., That is why the 20—point

programme has been further upheid. That
is why 1« commitmen; has been made
to implement the 20-point programme
more vigorously by spending more to
the tune of Rs. 4,300 crores this year.
If the fourth peint in the 20-point pro-
gramme which envisages the transfer
of land from the possession of the
landlords to the landless peasant s
not a socialist measure, I do not un-
derstand what socialism is, If - point

number six in the 20-point program-
me, which says that so much minimum
wages must be paid to the landless,
is not a socialist measure, I do not

understand  whgat  socialism is, I
point number nine - in the
20-point pragramme, which
envisages ‘distribution of house-
sites to the houseless people, is

not a svcialist measure, I do not un-
derstand what Shri Mahapatra under-
stads by socialism. what is his  con-
cept of socialism. :

Sir, T would like to tell you one thing.
I belong to Bengal. I would like to tell
you two or three things before I
conclude my speach on .the floor of
this House. In Bengal there is a regular
charge levelled against - the Centra] Go-
vernment. What ig the charge? The
charge is that Bengal is being depriv-
ed, Bengal is not being looked afier,
by the Central Government, and that
is why the people are being asked to
agitate, agitate against Mr. Gandhi’s
Government. and an impression is he-
ing created that Bengal is a colony of
the Centra] Government. But what are
the facts? What is the truth? What is
the reality? The facts are that during
the @ixth Plan Period from 1980 to
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1985, the State Government was to
speng Hs. 3,500 crores on Plan expen-
diture. And what was the share of
the State Government and  the Central
Guvernment? The Ceniral Government

was to spend Rs. 1,322 crores. While ’

the Siate Government was to  invest
Rs. 2,178 crores. What  happened
when the five years had been compie-
ted? The Centra] Government contri-
buted Rs. 1685 crores as against Rs.
1,322 crores and the State Government
contributed only Rs. 178 crores on the
Plan expenditure and even after that
they have said that the ceniral Gove-
‘rnment is not giving the due share to
the State of Bangal and the total con-
tribution of the State Government is
less than 10 per cent and even after
that the friends of the CPM party are
saying here that the Central Govern-
ment has to look after the State more
effectively.

Gir, 1 have a charge against the Fi-
nance Minister., I have a complaint
against the Finance Minister. The State
" which has aactually defalcated, the
State which has spent only Rs. 17.25
against each Rs. 100 for the Plan ex-
peaditure, which has wasted money on
- nen-Flan expenditure, the State which
has wasted money on non-productive
purpose you are going- to give again
Rs. 6000 crores to that State, as against
is. 4i4i crores, You are  go-
ing to give them the op-
portunity to steal more. You are go-
ing to give them the opportunity tn
pirate in the State of West Bengal.
You are going to give them the oppor-
tunity to destroy the economy of
Bengal, taking advantage of the poli.
tical events. I weculd like to say that
there has heen
State of West Bengal that eversince
the Marxist Government has come to
p-wer, the Central Government has
stopped investing in the public sec-
tor in that - State. But what do the
facts say? What do the figures re-
veal? It says that investment of
the Central Government during the
period 1978-79 to 1380-83, during these
5 years, in public sector in' West Ben-
gal has gone up from Rs. 1083 crores
to Rs. 2394 crores. It is an increase of
121 per cent in the investment in pub-

[ 26 MARCH 1985 ]

" it has ensured

. departure from this

a complaint in the -

(General), 1985-86 274

lic sector in the Siate of West Benggal.
But how has the Wes{ Bengal Gov-
gal Government been behaving? It
has ensured that a thousand indus-
tries are under lock-iut; it has ensur-
ed that all jute mills gre closed down;
that all cold-storages
are closed down. Shri Ashoke Mitra,
the Finance Minister there, has stated

‘while presenting his State Budget on

the floor of the Assembly that in the
State of West Bengal, tnere have been
12,000 cases of lock-out and 16,000
cases of strike, and that the working
class is coming out. It is coming out—
the working class is coming out—on
the streets, being unemployed. The
working class is coming out on the
streets to demand employment which
they are going to lose today because
of the kind of anti-people Government
in the State of West Bengal. I would
like to tell you; you may laugh; you
may enjoy; but I tell you that when
your Shri Nirmal Chalterjee was
speaking, he used the word, or coined
the word and  said repeatedly in his
speech ‘arrival’. But what is actually
being foreseen by him or what I am
foreseeing is, it ‘is not ‘arrival’; it is
‘departure’. It is departure from the
office of the Government there; it is
House to those
areas where they belong to, and that _
departure is going to take place and
that is why they are trying to turn-
the eyes of the people of West Ben-
gal by  putting the blame on the
shoulders of the Ceniral Government
sg that people do not demand any-
thing from them. Mr. Ashoke Mira
said that his is the Gevernment which
has submitted a surplus  Budget. in
West Bengal. I would remind him
that a surplus h»udget was also sub-
mitted by Shri Siddhartha Shanka:
Ray when he was the Chief Minister.
and when he presented the susplus
Budget, he did not know that aftei
some time he will prove politically
surplus himself. T may tell vou that
today you have presented” a surplus
budget; in 1987 youwili find yourself
politically surplus in the State o))
West Bengal and people will make you
politically surplus. I can tell you......
(Interruptions.) You cannot throttle
my voice in Delh!; you cannot throttle

T
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my voice on the fioor of Parliament,
You have throttled the voice of the
people in West Bengal. You cannot
do so here. You have killed thousands
of our party workers in West Bengal
but you canmot cause any harm to
-me. That is why - I am taking tne
advantage «¢f revealing truth before
the Members of Parliament so that
they kinow what is going on in West
Bengal. '

. When our Prime Minister sald that
-Calcutia city is dving, he was modest,
because he said that it is dying. But
it has .virtually died, Calcutta is a
‘port city  and the pceri activity has
: thoroughly stopped.  Why has the port
activity stopped? It is because of . la-
bour unrest; it is because of agita-

tions. Port  activily has completely
stopped and  the city has  because
there is no law and order. .. (Inter-

runtions). I may tell you this, thougn
it is not relevant to the Budget but
still I may tell you that when an IPS
Officer went to  confrol anti-social
people, he has mercilessly beaten by
the local hosdlums. And after the po-
lice went and arrasted the king of the
gang, Idris Mian, he was also killed
(Interruptions.)
‘would tell you, . . . (Interruptions,

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN}: Mr. Gopalsamy,
the point is, in the Presi-
dent’s Address and in the Budget, -any-
thing under, below or above the Sun
can be spoken. This is the past con-
vention,

SHRI V. GOPALSAMY: This
be done on tha
Not on the Budget.

can
Appropriation Bill.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Ray, please
conclude. .

SHRI DEBA PRASAD RAY: I am
not using abusive language. T amy
using madest language because [ have

[ RAIYA SABHA ]

‘tell you,

.under the tri-coldur Socialism

(General), 1985-86 276
no; been taught in the way you have
been taught, using abusive language,
while addressing Government, while
addressing the hon. Finance Minister.
When you said, the Finance Minister
is geing to loot the couniry, when you
said, the Government is going to kiss
‘he Tatas and Rirlas, were you using
relevant ianguage? Is this a relevant
language you are using? But 1 can
in regard to the concern
about socialism which you have ex-
nressed, you need mnot be worried
aboui that, because socialism would

_be established jn this country, would

be implementeq in this country, not
under the banner of C.P.I.(M) and
its alliss, not under their red flag, but
would
ba established in this country, would
be implemenizd in this country — not
under the leadershiv of Jyoti Bosu
and .... (Interruptions)* You zre the
of the Communist Party. Why are you
shout'ng? (Interruptions) If youhave
the courage, you tell the truth. (In-
terruptions)

AMARPRéSAD CHAKRA-

SHRyY
ORTY: Sir, on a pgint of . order. (In- -
terruptions) &;gf’ : :

SHRI DEBA PRASAD RAY: T
will continue to speak . (Interrup-
tions)

SHR; AMARPROSAD CHAKRA-

BORTY. How cap he say ‘You gre a*

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I will Icok into
the record. Now. please conciude, Mr.
Ray.

SHRI DEBA PRASAD RAY: Sir,

I am concluding by saying this

(Interruptions) Mr, Gopalsamy,
I can' - take <care of you also.
I am concluding by saying

that socialism which is being envisa-
ged by our party, would be implemen-
ted by our great leader Rajiv Gandhi,

*Expunged as  ordered by the Chiar.

B R T o S e e
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in this country, in this great country;
the path to socialism will .be led by
Raj:v Gandhi and not by Jyoti Basu
and Ramiamurti., With these words., 1
am concluding., Thank you very much.

SHRT - GURUDAS DAS GUPTA
(West Bengal): Sir, T am on a point
of order, Will you allow the  delibe-

rations of the House to go on in  a
. language which is derogatory to the

dig:ity of the House, which is dero-

gatory to the great principle of Par-

ilamentary demcocracy?

allowed? (Interrupticns) Secondly,

Sir, is it parliamentiarv to call a poli-
" tical party* (Interruptions)

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN - T have heard
your point. (Interrupiions)

I have already said, in
relation to the point of the
C.P.L(M) Membar, that 1 wiil

lock into the reccrds. If there is any-
thing unparliamentary, mentioned by
Mr. Ray, I will definitely expunge it.
(Interruptions), It is a manner of
speaking. There are various. . .

(Interruptions)

SHRI GURUDAS DAS GUPTA:
Sir, a party hag been called* Ig j; ne-
~cessary to go through the record, to
understand, to find out whether it is

unparliamentary and then not allow
it?
THE VICE-CHAIRVIAN (SHRI R.

RAMAKRISHNAN): It is a matter of
opinion. (Interruptions)

SHRI PARVATHANENI UPENDRA ;
Only watch-dog is allowed.

SHRI DEBA PRASAD RAY: Sir,

it the language is unparliamentary.
I am prepared to attribute some other
name* tgo define him. . p

SHRI MOSTAFA BIN QUASEM
(West Bengal): Sir, T rise on a point
of order. ! fully endorse what my
learned friend Mr. Gurudas Gupta has

Will it be
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said. Shri Deba ~Prasad Ray, hon.
Member of this House ... (Interrup-
tions) Please allow me one minute.
He was teaching the opposition, par-

ticularly the CPIM) ty wuse good
words aazd  when Mr. Amarprosad
Chakraborty wanied to raise the

point of ocder. e said thay he was*®

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN,: That matter is
settled.

SHR] MOSTAFA BIN QUASEM:
You please look into the preceedings
and expunge the word.

THE VICE-CHAIRMAN (SHRI R.
RATFAKRISHNAN): "I have already -
told you about this. -

SHRI AMARPROSAD ™ CHAKRA-
BORTY: He said you are*, It is not.
a gentleman’s word. This is the word
used by a * ' :

SHRI DEBA PPRASAD RAY: I am
prepared to become a* to take care of

those who are killing my peoule in
the State.

SHRI K. L. N. PRASAD (Andhra
Pradesh): Gir, like the proverbial
phrase that all the roads lead to Rome,
now that all the praise and tributes
are flowing in favour of cur dynamic
Finance Minister who has presented
this excellent budget this year after
the new Government is formed, this
is the first realistic budget that has
This is the realistic
budget which care generate more
production, more wealth in . the coun-
try for the welfare of the masses.

The Union budget that is presented
now, has been described by the press, .
industry and individuals as being in-
novative, bold and incentive packed,
progressive, result-oriented and yet
a balanced one which gave reliefs 1o
all sectiong eof the society. 1 have ab-
solutely no hesitation to proclaim that

Expunged as ordered by the Chair
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these proposals are quite refreshing.
They should serve as shot in the arm
for ail round development. However,
as usual, some sections proclaim that
it is a rich man’s budget, anti-people,
anti-States, inflationary and eyewash
budget. This kind of rationalisation or
justification by various groups is to
be expected after . the announcement
of any union budget in a democracy
like ours.

As everyone is aware, budger is
generally a compromise of various
issues and shall have its own merits
and demerits. To expect the budget to
“be everything to everyone is neither
possible nor realistic. (Interruptions).
Well, compromise is part cf life.

AN HON. MEMBER: That is why
you have compromised socialism also.

SHRI K.L.N. PRASAD: We have not
compromised socialism. Who has said
it? - My frlend Mohapatra might have
said it, you might say it, but we have
not said that. We are on the road to
to socialism. The more relevant ques-
tion is not whether a particular group
or section is benefitea more than the
other but whether the budget as a
-whole ig beneficial to all sections of
the society, that is the question. When
viewed from this prspective, this 'bud-
get is undoubtedly more ccmprehen-
sive and realistic as corapared to any
of the previous hudgets. This is  the
budget based on the present economy
of the country and  definitely not dra-
wn for political ends. It clearly in-
dicates the present administration’s
objectivity and optimism in the fur-
ther growth of indusfrial and agricul-
tural sectors of the country and well
being of the people. This is evidenced
by the fact that the Government’s in-
tent is to simplify the tax system by
eliminating outdated and ineffective
tax laws  which cannot be enforced
fully and  effectively. Reduction of
income tax “for individuals and that of
the corporate sector is really a good
measure, a measure which generates
more revenue for the Government.
As long as vou accept mixed economy

[ RAJYA SABHA ]
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- as a concept and tax every rupee al-

most up to 70 per cent or 80 per cent,
evasion is bound to be there, However
stringent laws you may make, thos2
will not be effective and this hag been
proved amply.

Now the abolition of Compulsory
Deposit Scheme  will reduce a log of
work of the Government and a lot of
harassment to the assessees. Regara-
ing Estate Duty, as some of our
friends have been arguing, why should
those who are dying not be.allowed
to die in peace, Not only that, after
all g person who is dying will die in
peace, but the people who survive
him will have great problems, almost
as bad as death—like harassment from
the officers etc. And ultimately what
is the revenue that the Government
was getting? It was about 20 crore.
I am sure with these measures which
the  hon. Finance Minister has
taken, the revenue receipts shall be
much larger. When taxation is kest
at high rates, it does not mean that
revenues will be higher. This will not
only give incentive to the business
community, but also reduce the pro-
liferation - of black money. Quy hon.
Prime Minister has been saying that
a number of times. He has stated
that he intends t, curb black money
and take all measures that are neces-
sary towards that end. The steps
which have been taken in the Budeet
are in that direction. To say that in-
come tax has been reduced only to
benefit the rich is not a correct argu-
ment. Reliefs have been given to the
farmers. Duties on agricultural in
puts, fertiliser industry and other
things have been reduced. Although
a lot has to be done, a beginning has
been made. A beginning that had been
maae earlier and this is an improve-
ment on that, Therefore  those sup-
port reliefs and measures that have
been brought out in this Budget will
benefit all sections of the society and
the Government’s emphasis on growth
and application of new technologies
and management techniques is alse
to be taken note of.
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Welfare measures proposed for in-
dustrial workers and crop insurance
scheme for the farmers are indeed
welcome features and will certainly
help economic growth.

The two widély debated issues in

the Budget are favourable tax redue-
tion for the middle and upper classes,
doing away with Estate Duty and
Compulsory Deposit Scheme, Another
- is the heavy levy on petroleum pro-
ducts which has hit all sections of the
society—whether poor or rich., In this
connection, I would like to emphasisc
the fact that taking into consideration
the present wage levels and cost of
living, the exemption limit should have
been raised. at least to Rs.  25000.
Today 18,000 means Rs. 1500 a month
~ which is a salary which is being
drawn in- most of the  industirial
unaertakings and elsewhere by even
the drivers, mechanics, supervisory
staff and so on and so forth. There-
fore the limit should have been rais-
ed, We were expecting the hon. Fin-
ance Minister t0 be more generous
and to raise the limit to Rs. 25,000,
which is not at all excessive in the
present day conditions. By this way
he may have taken away another five
to ten lakhs of assessees from his files,
thereby giving a greater opportunity
and more time to the Department o
concentrate on the bigger assessees
where the real evasion is taking place.
particularly in urban and metropolitan
cities; that is where the money is. And
what is the point of trying to milk a
bullock? You should tackle a fatty
cow which can give some milk. Thers
is absolutely no argument in saying
that these reliefs should not be given
at the lower strata: in other words you
are only encouraging dishonesty, 1n-
stead of that, the budget is trying to
encourage the people to be more
honest. Tf you take the loss of reve-
nue into consideration. what is thc
revenue loss? The revenue loss will
be a very meagre amount by this
increase in the limit to Rs, 25,000. I
am sure, even at this stage many sec-
- tions will be happy, more people will
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be happy, if the Finance Minister
could consider increasing this exemp-
tion limit to Rs. 25,000 and, by this,
whatever loss be is going to suffer caa
be made up in the higher strata of the
society where income tax evasion is.
Although the rate of taxation is
brought down to 50 per cent, I am sure
the revenue will be greater, much
more than before. But still there will
be some people at the highest levels
who may like to avoid that also aad
not take the opportunity given by the
Government. There the officers cab
use all their wisdom and try to get the
maximum tax from those sections of
society. This way you can contribute
to bring out, at least to some extent,
the black money. Objectively speaking
the simplification of the tax system
is justified and is in the best interests
of the country’s economy and certain-
ly not just for the benefit of the few
rich. These proposals have to be under-
stood in the wider context of the con-
ditions prevailing in our  country and
the world at large.

1 am not one of those cynhics to be
alarmed at the uncovered deficit of
Rs., 3.300 crores. Why 1 say this is
because, the unaccounted money ot
the black money—by whatever name
you call it—is perhaps running into
several thousand crores. If you can
bring into account, into circulation,
into production, gt least a part of that
money, your deficit can be easily
coverea. Why tax at 70 per cent or
80 per cent, why mak. such proposals
which ‘can not be implemented, ard
call it greater socialism and ultimately
fail in collecting the money and pro-
duce more deficits in the budgets?, It
is not going to help us. Be realistic,
be pragmatic and do things which are
practical. I am sure that even . now,
since the taxation is kept at 50 per
cent at the highest slab another volun-
tary disclosure scheme will bring in a
lot of black money into the economy.
The Bearer Bonds Scheme was more
or less a failure because it has brought
in only a thousand crores, the reasons
being that it carries only two per cent
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of interest. I do not think all those
people who are having money - wiil
keep money in hundred rupee notes in
tens, ones in their coffers. It will be
invested somewhere in gome shape or
other, in brick and mortar, in steel
and cement, somewhere in gold and
jewellery or in some kind of material.
Nobody will keep money as money,
knowing .as they do that any day =
. raid may take place at any moment of
time. And gnother anomaly in this is
the capital gains tax. Supposing one

is having a property from his grana-.

fatherys time, he wantg to sell it—
naturally the prices have gone up—
and if the Government wants to take
away 50 per cent of that; then, the
thinking will start how to save more
money. Therefore, any tax that you
levy should be practicable. We were
- hoping that some steps would be taken
to reduce the capital gains tax or 0
give some relief in that also, but
nothing has been done in this Budget.
Probably, the Finance Minister did
not want to give all the reliefs at.onhe
time. And that way what amount of
black money is generating, if one can
apply one’s mind, one can easily
understand. In the urban areas, -in
all the sales that are taking place of
either houses or house-sites or lands
or anything of that kind, they are
under-valued for registration purposes.
There ar¢ twy things. One ‘is the high
registration charges and to get rid of
some black money by the purcnase
and the other to save some tax. This
way we are encouraging black money.
How can we control it? I do not say
that you do not tax at all. You tax,
but be practicable. Take all the fac-
tors into consideration. It is all right.
Somebody sells a property and invests
in an industry. You say, “You will
not be asked any question.” (Time
bell rings) What is this? You have
already started ringing the bells.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): You have alreauy
taken 16 minutes.

[ RAJYA SABHA ]
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SHRI K. L. vN. PRASAD: I have
taken eleven oy twelve minutes,  All
this galaba also you are puiting to m¥
account.

S

If I say that our hon. Finance Minister
has generated a wave of enthusiasm
in all sections of the society, it is not
an exaggeration. This will go a long -
way in the growth. In this Budget
he has tried to offer incentives as well
as practical reliefs to all sections of .
the people. In my opinion, it is sheer
perversion to attribute motives to’ the
Finance Minister’s proposals in offer-
ing the incentives to the corporate sec-
tor. I am glad that he has not gone

“by any narrow approach. Nor-did he
"play to the gallery. As a matter of

fact, it is a realistic approach to the
affairs of the nation. One has 1o,
sympathise with the political critics in
the House and outside: )

If my friend, Mr. Upendra, and
other friends do not mind, 1 woula like
to say that our great Chief Miniziar
described this Budget as an eye-wash,
and the next day he wanted to go by
an auto-rickshaw as a protest zgainst
the increase in the petroleum prices I
do not knmow  whether he is going by
an auto-rickshaw or by a Maruti car
or an Ambassador car. Tomorrow he
may ‘get into some other bigger car.

SHRI PARVATHANENI UPENDRA:
It is a symbolic protest. ) o

SHRI K. L. N. PRASAD: It is a
factual report. It has appeared in the
Press. So you do not have to say
anything.

Well, everyone has the freedom of
speech, They can gay what they want:
But we have to tatk what is practic-
able. What is practicable and what
is not, is the question. The increase
in the petroleum price, no doubt, wiil
hit all the sections of the society. But
it has become inevitable. When the
petroleum bill goes up by a thousard
crores, how do you produce that meney
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uniess you tax?  Where from do you
get Rs. 1,006 crores? It is not Rs. 5
crores or Rs. 10 crores or Rs. 20 crores
or Rs. 50 crores to pinch somebody
else and meet this Dbill. Therefore, it
has become  intevitable and there no
point in criticising the Finance Minjs-
te. on that account, The dollar value
has soared almost from Rs. 9. Now, it
has gone up to Rs. 13. There is no
alternative left to the Finance Minis-
ter. The only remedy for this, is to
increase gur oil production which we
are doing and will -become self-reliant
in course of time.- Earlier we wele
importing oil at cheaper  prices -and
we did not open our eyes. But when
the oil countries have increased their
prices then we have opened our eyes.
We have started exploration of oil and
I must say that the ONGC is Joing
a commendable job and I congratulate
them, Any investment on oil explora-
tion is worth spending at this junc-
ture. There are many good features
in this budget and many more have
to come. Tnere are many anomalies
in the income-tax law. The cilizens
who pay income-tax are, subjected tC
lot of harassment. At one time the
inconte-tax  department was one of the
cleanest departments. But, now it has
been completely polluted. No paper
moves without money. This is the
situation existing there. The Finance
Minister should assure that there will
not be any harassments in the future.
If they harass the rich who are evad-
ing the tax is alright. We will net

- prevent them from deing their jobs.

© I am happy that the Finance Minister
has extended reliefs to the farmers by
introducing crop insurance and gabho-
lishing the ekcise duty on fertilisers.
The crop insurance scheme was talked
‘about for a long time, but actually it
has come into practice. This should
be implemented vigorously, By remov-
ing the excise duties on the fertilisers,
the farmers will be greatly benefited,
The agricultural production will in-
crease. In this modern age, it is anly
right that we should catch up with
“the new innovatiive technology both
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in industrial and agricultural sectors.
The relief should be given wherever
there is growth without any distinc-
tion. By this way, we can take gway
many items from the annual tax cel-
lection and this gaves a lot of adminis-
frative work. A common man is sav-
ed from the pilgrimage to various
Government offices and also do away
with the inspecting staff who normd]l}
tends to harass.: SRR .

I am also happy that the Finance
completely exempted
Ifrom paying licence fee on radio and
television sets, It is a good  move.
The revenue loss to the Government
on this account is negligible. I think
lot of work-load will be saved.

I am glad that the Finance Minister

~has announced yesterday some relieis

in réspect of diesel, kerosene and bidis.

These items are, {o a large extent, Le-

ing consumed by the poorer sections

of. the society and they will.be greatly

benefited. 1 do not know why the

Finance Minister has not given relicf

on the “paan-masala” item. I do not

know whether the Minister uses “paan

masala” ar not. I also do nol now
whether he smokes.

SHRI PARVATHANENI UPENDRA:
But he has exempted ‘‘supari”. It Joes
not apply to the “supari” item.

SHRI K. L. N PRASAD: I do not
know whether some of my friends here
use “paan-masala”. Now it costs
them lot of money. On cigarettes the
tax has already been increased very
much, Although I do not smoke....

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Please conciude
now.

SHRI K. L. N. PRASAD: Now the
cigaretteg have been made a luxury
item. Instead of taxing on the cigar-
ettes why dont the Government tax
on the imported alcoholic beverages.
We know that millions and milliens of
into our

country. And we should stop this
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smuggling. Whatever methods  you
would like to adopt please adopt but
stop this and allow these alccholic be«
verages to be sold freely and charge
Rs. 50 extra for eacn bottle.  Nobody
minds, ji That Wway you can get tax,
we do not mind.

While appreciating all the realistic
propoesals made by the hon. Finance
Minister; I would like to make a few
suggestions. 1 am coming to the eng of
my speech. One thing that I woula like
to appeal to the Finance Minister is

that we have many large on-going pro--

jects which are going slow, which are
limping, which are not making any
progress for want of money, for want
of adequate budget provisions,  For
instance, there is our Vizag Steel
Plant. Already we seem to have
spent about Rs. 1,000 or Rs. 1,200
crores on that project and this year
the budget provision is so small that
I am told—I was in Vizag the other
day and they were saying this—what
has been allotted about 200 crores and
that this money ‘will be sufficient ounly
for two months’ work. What will hap-
pen in the rest of the ten months?
Prices will inci‘gase and. the cost of
the project will go further up. At this
rate, the escalation will g5  much
higher and we will not be able to com:-
plete the project in time and we will
not .be able to reap the benefits from
it. Similarly the Nagarjunasagar pro-
ject in Andhra Pradesh was originally
estimated fo cost Rs. 65 crores and
now we have spent gbout Rs. 700 to
Rs. 800 crores or more, Still the canal
work remains to be done. The canals
are not fully dug. Only the project i$
ready.

‘Therefore, when we take up a large
project, let us complete it as early as

possible znd then go to another pro-

ject. Thereby you will get the bene-
fits of the project quickly. Otherwise
these projects will go on for ever, for
decades. The Governments will be
“changing one- after another, but there

L 4
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will be no end to these projects. -
(Time bell rings) .

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): You have already
taken 28 minutes.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): I am on a
po‘int of order. ‘

. SHRI SUSHIL CHAND MOHUNTA
(Haryana): You have only counied
the minutes—28 minutes. But you have
not noted that he has spoken less
words in those 28 minutes.

SHRI K. L. N. PRASAD: Thaik
you. :

SHRI GHULAM RASOOL MATTO:
Sir, the Congress Party being the -lar-
gest party has a time-limit fixed tor
them. If each of  their  speakers
speaks for a longer tme, then only
less number of speakers from - their
side can  speak., It they speak for a
legser time then a chance can be given
to more- people (Interruptions)

SHRI K. L. N. PRASAD. Please
don’t count this time too. )

THE VICE-CHAIRMAN (SHRI X.
RAMAKRISHNAN): Please conclude.

SHRI K. L. N. PRASAD: There
is mention about the withdrawal ot
the investment relief in a phased
Finahce = Miaister’s
speech. I do not think it will he »
wise thing to do. We want industrial
development. You know how the costs
of machinery have gone up, both im-
ported and indigenous. And you are
also aware that on imported machinery
a substantial amount of duty has to
be paid. With all these things, ;i you
take away the investment allowance, I
am sure the desired results will not
be achieved. It should be continuad
as before.

I am glad that the disallowance of
expenditure on advertising publicity
ete. has been removed. In my opinion,
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it should have heen made with effect
from the date when this was imposed
in order to be eguitable a:id reasonable
as it ig likely to lead 1o a lot of liti-

. gation and harassment.

One or two more  suggestiong 1

would like to makKe,

THE VICE-CHAIRMAN (SHRIL R.
RAMAKRISHNAN): Please conclude.
Otherwise I am afraid your party will
have no time. For your informatlon,
i may say one thing because Mr,
Maito raised this point. The Con-

. gress-I had only 1 hour and
23 minutes and they have already nsed
4t up. Therefore, I will not allow any-
body else from them now.

SHRI K. L. N. PRASAD: Then, the
withdrawal of rural development al-
lowance gvailable under Section 35C
{c¢) ig perhaps not in the right direc-
tion. There may be some people who
.are misusing it. Bud these things can
be checked. You have the machinery
1o check it. If you want in such
schemes and programmes you can in-
volve MLAs, MPs and other repre-
sentatives of the people and Govern-
ment officials, to see that these
schemes work properly instead of
doing away with the proyision itself,

Another thing is geletion of Section
80VV and introduction of Clause 12A
under Section 40A which does not per-
mit allowance of expenditure incurred
in connection with the various pro-
ceedings under the Income Tax Act.
How does one represent before the
Income Tax Officer? The law itself is
:so complicated? If the Chartered Ac-
countants or Auditors are not allowed
their professional fees, how are they
to function? Therefore ,you will kindly
iconsider permitting them their pro-
fessional fees. Then about increasing
the limit of the allowance under Sec-
tion 80C in respect of payments or
contributions made to LIC, Provident
Fund, Public Provident Fund, Cumu-
lative Time Deposits, Purchase of Na-

12 RS—10
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tional Savings Certificates. This should
be raised considerably so that you can
mop up extra resources available with
the public and which can be utilised
by you for development purposes.......

THE VICE-CHAIRMAN.
RAMAKRISHNAN. No, no, I cannot
allov\( you any more. It becomes very
difficult for the Chair at this rate. I
am calling the next speaker, Mr. Birla
now. .

(SHRI R.

SHRI K. L. N. PRASAD: Now one
last thing, about newspapers; this is
very important. ..

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN: Thag is  correct,
but you shoula have talked about it
earlier. your own party members are
coming and objeCting. What can I do?
I can only regulate what is before me.
I have been very lenient with you.

Only one minute more and please
conclude,
SHRI K. L. N. PRASAD.  News-

paper is a good media to convey news
even to the remote corners of the
country., Although TV is there, radio
is there, yet newspapers play a very
important role. My friend, Mr. Ramas-
krishnan, who is now in the Chair, has
made good suggestions and I do not
want to repeat the same, But I want
the Minister to consider removing the
auty on newsprint. Indigenous news-
print is being sold at a much higher
price than imported newsprint. Even
the machinery is being imported.
There also no concession has beel
given. Newspaper is not a business.
I am not talking of the big newspapers
I am talking of the small and medium
newspapers.  You must give some con-
sideration to them. I think the defini-
tion of “small” and “medium” newss
papers should also be examined and
redefined because the limit of 15,000
and 50,000 respectively was set many
years ago when readership was not
much. ... (Time bell rings).

Just one thing more. I would like
to draw attention to only one aspect
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and that is an observation umade by
our Prime Minister the other day
about the functioning of banks in our
country. He sgaid the less we talk
about these banks, the better it is.
One can read volumes into this obger-
vation. What are the banks doing
now? Look at the way the banks are
advancing money, the way the banks
are behaving after nationalisation. The
poor country is losing hundreds of
crores of rupees by way of bad debts.
You will have {0 Go something about
it. If only time permits | could have
said a lot of things about the func-
tioning of the banks. If you open the
cypboards of the banks, not one
Rajinder Sethia who has swindled so
much many many other Chota Sethias
will come out of these cupboards.

Please think of appointing a
5.00 PM. Parvamentary Committee to

go into the working of the
Banks. Otherwise these Rs. 60,000
crores which are in the banking sector
you will not be able to safeguard
touch. You cannot allow some of these
Chairmen and other executives ot
these banks to build empires for them-
selveg and behave in the way they are
doing at the cost of the common man.

SHRI KRISHNA KUMAR BIRLA
(Rajasthan): Sir, I am grateful to ycu
for having given me this opportunity
of speaking on the Budget.

First, I would like to offer a per-
sonal explanation. 1 understand that
my name was called at quarter past
three when I was not present. There
appears to be some misunderstanding

on this point. I thought I had inform-

ed our Secretariat that I had to attend
an important meeting and I will not
be gble to come at 3-30. This appears
to be a case of misunderstanding.
Anyway, I take the entire blame on
myself.

1 would like to congratulate the
Finance Minister for an excellant
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budget which he has presented. In
my opinion it is a growth-oriented
buaget. There are g number of good
features about the budget. First, crop
insurance has been introduced. SoCial
security scheme to cover risk of death
by accident in respect of members of
poor families has been introduced, A
large number of industries have been
de-licensed., The MRTP limit which.
‘was Rs. 20 crores has now been revis-
ed to Rs. 100 crores. In the case of
small-scale and ancillary  industries

‘also the limits have been suitably re-

vised.

Another thing which the Finance
Vlinister has qone ig that he has given.
a sort of philosophy as to the stability
of corporate taxes by indicating what
the pattern of taxes is likely to b= in
the next two years. This is somethine
waich is very welcome,

Another welcome gtep he has takenr
is' tg permit companies to donate o
political parties. He also raised the
income-tax exemption limit from Rs.
15,000 to Rs. 18,000 taking away about
10 lakh assessees from the net of in-
come-tax. That is a very good feature
of the Budget.

Then he has lowered the rates at
all levels and this would lead, in my
opinion, to better compliance. This
will lead to more savings, investment,
increase in output and more employ-
ment in the country.

As far as estate duty is concerned,
the total revenue collected through
this was not very large. It was a very
bola step he has taken in removing
it because this was a great pin-prick
for all sectors of society and it was
causing greet harassment,

Reduction of the import duty on
project import is again something for
which the Finance Minister needs
congratulations because this would
really be leading the country towards
lowering the cost of capital projecis
particularly in respect of fertilizer
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where the duty has been zero. This
is a very wise step. Now, I would
like to make a few observations.

A question has been raised as 1t
whether as a result of this uncovered
huge deficit the situation will lead 19
inflation, As far as 1984-85 is con-
cerned when the budget was presented
the Finance Minister expected the de-

ficit to be Rs. 1,773 crores. Actually

the year closed with almost Rs. 4,500
crores deficit and yet the inflation iu
1984-85 was only 4.50 per cent. Sir,
as far as the year 1985-86 is concerned
I see no risk of inflation provided we
have good monsoons and there I would
also like to add that even as far as
the monsoons are concerned, they are
no longer that big a gamble in our
economy as they used to he many
years back. What is necessary now is
that the prices of certain constituents
are to be kept under check. There arc
constituents which go into the cost of
production of any industry and I
would also plead with the Finance
Minister that as far as these consti-
tuents are concerned, which  would
affect any industry, whether it is steel
or whether it is sugar or whether it
is textiles, as far as these constituents
are concerned, they shouly b kept
under check. So, these constituents
are, firstly, power and, seconaly, steel
Steel is needed even for such indus-
tries as sugar and textiles because if
the steel prices were to rise, then the
cost of production will also rise. It
is because every industry needs spare
parts and every industry needs capital
goods. In case the steel prices were
to. rise, the prices of the capital goods
would also rise ana that would affzct
every industry. While talking about
steel, it is with great alarm that I
would like to mention that since June
1984 to February 1985, the steel prices
have been increased to the extent of
almost 30 per cent and this is some-
thing unprecedented and, as a result
of that, as far as I know, the Indian
steel has become probably the costliest
steel in the world. My appeal to the
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Finance Minister would haye been not
1o have increased the steel prices like
this, but to have kept them under
control by better cost control, better
performance and greater efficiency.

Sir, the Finance Minister saig¢ quite
a lot so far as the industrial sickness
is concerned and everyone is ‘worried
about the industrial sickness and that,
in fact, is the nationls worry. To
counter that, Sir, the Finance Minister
has suggested and has proposed the
constitution of z board, that is, Board
for Financial and Industrial Recon-~
struction. That is a step in the right
direction. But, side by side, the hon-
ourable Finance Minister has also said
that wherever 100 per cent of the net
worth of a project of a company is
wiped out, the management should
change. Reading between the lines,
it appears that what he has said is
that where bad management is res-
ponsible for this, only in such cases’
this should take place. I would only
like to urge that there should not be
any generalisation on such gteps and
each company’s case should be con-
sidered on its own merits. [ say this
for the simple reason that sometimes
industries lose their net worth not
owing to any fault of theirs or bad
management, but for many other
reasons completely beyond their con-
trol. For example, take the case of
infrastructure. Now, in case there are
shortages in {nfrastructure, they may
affect the industries’ viability in =2
very big way. Now, take the case ¢f
power failure. I know of a numbert
of  steg] plants which are sick and
which are on the verge of collapse
purely because there have been power
failures in a number of States. This
is one factor. Unfortunately, even
diesel engines cannot be used. Diesel
engines cannot be used for the simple
reason that as far as power is conceri.
ed, in respect of many steel plants,
this is a kind of raw material and this
should be obtained at a lower price
where the cost of production of power
by diesel engine is very high.
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Sir, sarly today, when the Finance
Ministey was answering some of the
questions—there were questions re-
garding the performance of the public
sector—he himself admitted that in the
case of the steel industry, some of the
units were not doing well owing 10
lack of coal and owing t, constant
power failures. So, this is exactly my
point and ihat js why 1 say that one
should not judge the performance of
an industry where bad performance is
owing to factors or for reasons be-
yond the industry’s control. Take the
case of organised cotton textiles. Now,
Sir, certain concessions are given to
powerlooms. I am not trying to criti-
cize anyone for that, But the fact re-
mains that whereas powerlooms are
doing fairly well, as far as the orga-
nised sector of the industry is con-
cerned, it could not stand in competi-
tion against the powerlooms, with the
benefits that were given to them.
Apart from that, there is a large scale
of smuggling which again affects the
textile industry. - :

fed

Take the case of jute industry. Now,
Sir, there was a big shortage of jute
this year. Probably many of the hon.
Members might e surprised to heat
that jute had touched the price level
of more than’ Rs. 1000 per quintal,
which means, more than Rs. 10 peY
kg. This was something unheard of.
In the textile industry in Bombay,
you are aware that three years ‘vack
there was a strike which lasted for one
year, and as a result of that the tex~
tile industry in Bombay became sick.

These are some of the cases. Some

times, due to reasons  beyong  One’s
control an industry becomes sick.

Take the case of cement industry.
Now, Sir, the cement industry, and
particularly those units which started
in 1984 or 1985, are facing  sickness.
Why? Because the cement price was
last revised in 1982, both in respect
of lev™r, as to how much levy should
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be given to newly started factories
and also as far as prices are concerp-
ed. So for the last thiee years, parti-
cularly for cement factories started in
1984 ana 1985, nothing has been done,
and so the cement industry which
started recently is facing a crisis.

Sir, two days back I spoke about the
wagons industry. Last year, wagnns
order was reduced gnd this year, ac-
cording to a proposal which has been
made it appears that the wagons in=
dustry is going to get busy only tor
21 months; for 93 months it wiil be
forced to lay off the labour. An¢ when
the weapons industry becomes- sick, a
large number of gncillary indusiries
will also becdome sick.

Take another case, the shipping in-
dustry. This is a -world-wide pheno-
menon.
ping industry in India. But the ship-
ring industry throughout the world is
passing through a period of great
crisis, ana this includes the Shipping
Corporation also.

So, Sir, my submission to the hon. -

Finance Minister will be that as far as
sick industries are concerned, please
do nct be in haste. It is not only the
private sector but alse the public sec-
tor which will be involved and the
matter has to be examined from a
broad angle.

Trust. I would very strongly urge
that as far as Unit Trusts are con-
cerned, let it be promoted in the pri-
vate sector also in the farm of invests
ment trusts.

Sir, one major problem is regarding
the smuggling of gold. Gola is being

smnuggled on a very large scale, I am-

aware that the Governmen; has offer-

ed certain inducements to the vigilance"
people who can catch hold of sm.gi-

glers. But, Sir, something more is
required to be done. The price of-
gold in the international market is
something like 292 dollars. 'These are
the figures which I collected three or

It does not exclude the' ship- -

- . A TET

Sie, a small point i3 regarding unit"
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four days back. The price cf gold is
going up and down every day. But
three or four days back it was round-

about 292 dollars, which in rupees
and in our terminology of 10 grams
works out to a price of Rs. 1750, Now

Sir, gold here two or three days nack

was being quoteq at over Rs. 2110 pet

10 grams, which meang that there was

a profit of Rs. 360 per 10 grams. Even

after providing for certain expenses

carrying expenses, etc., the profit was

more than Rs. 300 per 10 grams. Now,

Sir, how much gold is being smuggied

into the country? That is anybods's

guess. But I did have g5 talk with

certain jeweller‘s ang their estimate
wag that perhaps something like 100

tonnes of gold is being smuggled into
the country. This means that the
middlemen or the smugglers are mak-
ing a profit of 300 crores ber year.
That is why I gay that as far as gold

smuggling is concerned, this is big
business and the Finance Minister
shoulg aprly his mind as to what
ought to be done. It is giving a profit
of 300 crores of rupeeg to the smug-
glers and Rs. 1700 crores worth of
foreign exchange is being clandestinely
drained off. For good or for bad, 1
would give a suggestion and hope that
the Finance Minister will give it a
try. My suggestion would be that the
import of gold should be officially per-
mitted. The question will be from
where is the foreign exchange going {0
come. I would like to gay that let us
export silver ang let us import gold

on an official basis. Let the Govern-
ment of India do it or let the private
sector do it or there can be some sort
of link between the two. There should
be a kind of joint operation. I was

told that if we export 50 tonnes of
silver then we can import one ton of
gold. There is plenty of silver in the
country. The estimate ig that 81 lakh
tonnes of silver is there in the coun-
try. Therefore, if we export silver
the stock of silver in the country
would not be depleted. 1 would only
put this proposal before the hon. Fin-
ance Minister for his kind considera-
tion.
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Sir the imposition of excise duty
on some items was satisfactory, 1
would like to draw the attention of
the hon. Finance Minister to two oOr
three items. One is the case of
cement. It is a recognised practice
that when any industry is passing
through a perioa of difficulties, then
that industry is usually gaved f{rom
excise duty. We find that the excise
duty on cement was formerly 205
rupees per ton. It has been increased
to, 225 rupees per ton even though the
cement industry is passing through a
difficult period.

Another case which I would like to
mention is regarding marble. I would
like to say that the excise duty which
has been imposed ‘works out to round
about 8 rupees per square foot. I was
told that people who are mining
cheaper varieties of marble will be
hard hit. It may be all right f3r peo-

~ ple svho are mining very fine gualivy

of marble. But there are a large
number of people who are working on
a smzall seale and who, are producing
very Inferior type of marble. This
excise duty will hit them hard. I would
like the Finance Minister kindly to
have another look at this.

As far as tea is concerned we are
grateful that the Finance Minister has
given certain concessions. But he has
stipulated that this concession will
apply only to companies which are
either exclusively tea companies or
which are nearest t, the tea companies.
The idea is that people may be able
to modernise their tea estates. I would
pleaa with the Finance Minister that
this concession be given to all the tea
gardens whether they are In one com-
pany or ‘whether the company has
diversified.

This is the first year of the Seventn
Plan. (Time Bell rings) Please give
me three minutes more. Our outlay
for the central sector in the first year
is 18500 crores. The outlay for the
central sector in the last year of the
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Sixth Plan which means 1984-85, was
17351 crores. That means that even
though we have embarked upon a new
plan, the rise has been only from
17351 crores to E%OO crores, That is
no increpse. Actually there has beeu
no increase. There has been a big
bush as far as the economy is con-
cerned.” 1 know that many Ministries
are really fighting for more money.
1 know certainly that in the case of
the Railway Ministry, the capital out-
lay plan for the first year of the
Seventh Plan is Rs. 1650 crores, eX-
actly the same figure as of last year.
And that is the reason why they say
that they cannot place the order for
more wagoias even though they have
the will to do that.

The Finance Minister, while allow-
ing certein concessions to the corpor-
ate sector has mentioned regarding the
inyvestment allowance. I would again
plead as far as investment allowance
is concerned for his reconsideration.
Sir, the investment allowance 'we fixeQ
with a certain idea. Angd the idea is
that since the cost of replacement was
rising at such a galloping pace through
out the world, the company may have
some reserve built up in their balance-
sheets ju the form of investment al-
lowance. Now, Sir, in case the Fin-
ance Minister could do away with this
inyvestment allowance, the company
will find it hard and difficult to find
resources as far as modernisation is
concerned. I would pleaad with him
that he may give a consideration {o
that.

Sir the last five years have been the
years of thinking and examination.
They have been the years of rethink-
ing and re-examination. And there
have been  re-examinationg and re-
thinking on economic theories about
monetary fiscal policies, about para-
meters which the Government should
adopt so as to boost investment, boost
up economic development, and boost
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up employment, Sir, it was this which
realiy the; have raised and what we
commonly near as Reaganism, it is this
what we hear as Thatcherism,

I would say, Sin, that this is the
first year of the Seventh Plan. And
this also happens to Le the first Bud-
get under the new Prime Minister, I
have no doubt in my mind that a new
era has dawned which gave rise to
more empioyment, more economic de-
velopment. And, Sir, I have no doubt
that in history this will probably go
down as Rajiv Era. I hai] our new
young Prime Minister and I am sure
that he is keen t¢ prepare the cauntry
to meet the challenges that the 2l1st
Century offers. Thank you, Sir.

SHRI INDRADEEP SINHA (Bihar):
Mr. Vice-Chairman, Sir, it is net with
any sense of elation that I rise to
speak on the Dudget. Unfortunately,
I cannot agree with Mr. Birla that
this Budget should entitle our Prime
Minister to asscciate his name with
some sort of a Rajiv era. Mr. Birla
is not the only perscn who has made
this interesting remark. There is a
journaji published in the United States
of American known as the ‘Wall Street
Journal’. Now the ‘Wall Street Jour-
nal’ has come out with an editorial
which is captioned, “Rajiv-Reagan”
And the ‘Wall Street Journal’ com-
pares India’s Prime Minister Shri
Rajiv Gandhi to Mr. Ronald Reagan,
and compares him in this sense that
here is another tax-cufter, ancther
person who has reduced the tax bur-
den on big business houses. So, oh a
subject like the Budget, it is impossi-
bie to have any kind of unanimity
because here economic inferesfs are
involved and people representing
different economic interests  speak
according to their convenience or
according to their advantage. Now,
the Finance Minister, in his speech,
has referred to the democratic frame-
work that we have in our couniry and
even given us some lessons on demos
cracy, how under democracy cur
country is progressing.

If I am not mistaken, the philoso-
phy of democracy was formulated by
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a school of British philoscphers, known
as Ulilitarians, whose moito was that
democracy should seek ‘o achieve
greatest good of the greatest number.
Judged according to that criiterion the
Finance Minister's Budget will seem
to correspond or agree to another
mzatto, that is the greatesi. good of the
smalest number, This js what the
Finance Minister's Budget has pros
posed and no weonder people like Shri
K. K. Birla are quite jubilant about
it.

|

But I would like to refer to a very
pertinent point raised by the Finance
Minister in his reply to the debate in
the Lok Sabha. The point was that in
the post-Independence period  our
country has Yeen trying to build - an
independent econcmy. Some develop-
ment has taken place and ag a resulf
of that development new certain
changes in the economy also have he-
come necessary. I think he has res
marked, we should not harp on  the
past but we shouid look to the future,
I quite agree. Let us try to under-
stand what sort of development has
taken place, what problemg this deve-
lopment has czreated and how these
problems can be resolved and whether
the Budget that has been presented
by the .hon. Finance Minjster is
likely to lead towards any solution o
these problems. :

Now, I may state very briefly the
essence of the problem. The essénce
of the problem is the probhlem of the
internal market. Now, one of the
Deputy Governors of the Reserve Bank
in a speech delivereg some time last
vear which was published in the Jan
uary 1984 issue of the Reserve Bank
‘Bulletin gave certain statistics about
the rate of growth of various segments
of Indian industry. He gave five-yearly
average from 1962-63 to 1980-81. ¥e
gave the general index and also the
index for basic goods industries, then
the index for capital goods industries,
the index for intermediate goods  ina
dustries and the index for consumer
goods industries. ~ Now, locking  al
‘these figures of nearly two decades,
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20 years of development, we find that
as years passed by, the rate of growth
in the basic goeds industries ‘and
capital goods industries started declin-
ing. Why did it start declining? Be-
cause the rate of growth in the con-
sumer goods industries, had started
declining. Why dia the rate of growth
in the consumer goods industries
start declining? Because whatever
was being produced and marketeq at
a particular price did not find custes
mers, Majority of customers di¢d not
have the money. Fifty per cent of
them had been pushed below the pos
verty iine. They did not constitute
part of the effective demand in a capi-~
talist market. So, demand for consu-
mer goods did not keep pace with the
increase in productlon of consumer
goods industries. Ang if demand does
not keep pace with production of con-
sumer goods, then there is a cut back
in production and if there is a cut
back in production, then there is also
a cut back in investment. New factories .
are not set up; cld machinery is not re-
placed and there is a fall in demsand
for the basic goods and the capital
vod and thus a chain starts from the
conumer gocds industries and it rea-
cheg up to the capital goods industries.
Thie is what has been happening in
o v Indian ecoasra. We had a
certain measure of growth; we had a
certain measure of expansion, expan-
sion of steel, expansion of other metals,
expansion of minerals, expansion of
electricity, expansion of machine-
building and rchemicals but soon a
point was reached when  expansion
came to a halt because adeguate mar-
ket was not available for the goods
that were being produced, and, there-
fore, cut-back in production started.
When a country is faced with such a
situation, what is the solution? What
could be a solution in India? What
t9ould have been the solution in
india. The solution should have becen
to expand the home market by impro-.
ving asset base and by improving the
income level, the earnings of the com-
mon people, by lifting more and more
people above the poverty line, by re-

ducing the numbar of unemployed, by
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reducing inﬂation' hy supplying es-
sential consumer goods at fixed rea-
sonable prices. Unfortunateiy, the
opposite took place, as a resuit of
which not only the internal market
did not expand, but a little contraction
. also took place in some of these con-
sumer goods. That j; what has hap-
pened. Then what is the solution?

On the advice of World Bank and a
number of internaticnai experts and
experts from big business houses, like
Mr. K. K. Birla, on the collective ad-
vice of all these learned and ivterested
people, our Government struck out in
two directions. One direction was
to go in for an expori-oriented econo-
my because you do not find the ne-
cessary market inside the country, be-
cause the people inside the country
are too poor and, therefore, you want-
ed to sell these goods outside the coun-
try. But since, outide the country,
bigger copitalist sharks are sitting and
our petty industries, ill-managey in-
dustries, monopoly-controlled indus-
tries, have little chance of competing
with them, so you give them heavy
subsidies, export subsidies, cash com-
pensatory! allowances, freight conces-
sions, all sorts of subsidies, open or
disguised.  So, threugh varicus sub-
sidies, we tried to push our exports.
Then comes the Worid Bank and the
International Monetary Fund. [ am
narratting this story because I want
to make g point about pelroleum prices.
Now the IMF delegation which visited
our country- in 1981, on the eve of
negotiations of the IMF loan, in their
report, advised the Government of
India to go in for massive export
orientation.... and in order to push
Indian goods, in: highly competitive
international markets, adopt a “rea-
listic” exchange rate policy. If the
hon. Finance Minister looks into the
figures, he will find out whether, bet-
ween 1980 and 1985. the dellar value
of the rupee has increased or has de-
clined. From less than Rs. 8/- we
used {o have a dollar for less than Rs.
~8/- per dollar in 1980, we are paying
almost ®s. 13 now. Year after vear,
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the rupee has ceen devalued in terms.
of the dollar, devalued in smazall doses,.
devalued secretly, devalued quietly,
devalued without making any tuss-
about it, but devalued all the same..
Today, the qunium of devaluation of
the rupee is not smail. It may even
be larger than the notorious devalua-
tion which took place in 1966. That.
was done at the instance of the Werld
Bank. This also has been Jone at
the instance of the World Bank and.
the IMF. . e

Because of the fall in the dollar
value or the rupez what have we gain--
ed? Have ouy exports expanded very
much? Officiai data speak of rise in
exports, but speak of rise in terms of
their value in rupees, which have de-
preciated. If we take the figures in
dollars, we will find that the growth.
in exports to the capitalist worid mar--
ket, has not been significant. On the
contrary, because of a steady fall in
the dcollar value of the rupee, nct only
POL products, but various items of
machinery, infermediate goods, even
some raw matarials, which our coun-
try imports, have beceme more costly.
Because the import cost of machinery,
intermediates, POL  products, have
gone up, Indian industry instead  of
becoming more competitive has  be-
come less competitive. We have a
high-cost economy, which is not com-
petitive in the international market, .

Unfortumately, the Government do
n-t even seem to realise that they have
pursued a policy, which has been in-
correct. which has been erroneous,
they hae pursed a policy which,
instead of curing the disease, has ag-
grvated the malady. We are in a
situation where we have to give more
and more subsidies, give more and
more concessions to the Indian big
business houses and the foreign multi-
nationals, in order to keep up the ex-
ports.  The Finance Minister’'s Bud-
get seeks to carry forward this dis-
astrous course of policy and. {ries to
paint it in rosy, attractive, colour as
heralding a new era in Indian economy
as Mr. K. K. Birla very jubilantly put
it. Now the second line of thinking,
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the second ling of solution for this
problem of the market was to make a
conscious change in the directicn of
our consumer goods producticn. India
is a vast couniry. We have 700 miilion
pecple. Out of ithese 700 million near-
ly 350 million live beiow the poverty
line. So, in termi of capitalist de-
mand they cease to be persons, they
are simply non-personcs.
maining, 350 million there might be a
small percentage, about 35 millivn or
40 million, of the elite in the society.
They are the businessmen, the shop
kespers, ine high paid officials, certain
other higher income group peoplie—the
educated elite.  Their percentage is
quit small. India being yet a back-
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ward country, it cannot afforg to have,
a large number of bourgeocis popula-’

tion. But our population itself is so
big that even 10 per cent cf our popu-
lation would come to about 70 mil-
lion. Even five per ctent wculd come
to about 35 willivn which would be
equal to the population of a whole
Eurcopean country. So, you are now
producing for and catering to the
needs of this elite section of the po-
pulation, not for the common man. It
is: only for the comfort of the well-to-
do, the elite. So, during the last 15
years or So the Incdian indusirial eco~
nomy has undevgone a kind of distor-
tion. Production of basic consumer
goads needed for the common people
has stagnated or declined-csth, for
example has shifted from the modern
textile mills tp the powerlooms. And
Mr. Birla, of all persons, comes fcr-
ward complains that the tiny power-
loom is killing his giant textile mills.
This is somethinrg which nobody can

believe that a tiny powerloom can
kill the powerful textile mills. The
modern foxtile mills are deliberately
not proclucing cloth needed by the

common man because there the mar-
gin of profit is low. Thus,the whole
production pattern has undergene a
distortion. Commodities like refri-
gerators, alr-conditioners, room coolers,
radios, television sets, VCRs, gcooters,
motor cycles and motor cars are being

produced more and more. Govern-

Of the re-
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ment poiicy also seems to give mcre
and more encouragement to this kina
of production. But does this kind of.
production, does this develcpment of
a particular type oi production cater-
ing to elite consumption, lead to any
solution or even a partial mitigating
of the fundamental crisis of the Indian
econcmy? My submission is that it
does not. The crisis stays where it
was. Rather it gets accentuated. So,
froem this point of view I should con-
sider the Finance Minister’s budget to
be a total fajlure. It would prove to
be a wasted effort, becauss this Budget
and the policies thai it formuiates will
not lead to a solution of the funda-
mental crisis of the Indian “econcmy;
it will not lead to even some mitiga-
tion of the crisis. On the conirary
the motto of the Budget being *‘grea-
test good of the smallest number”, the
main burden will fall on the common
people—burden in the form of infla-

tion burden in the fnrm of increased

‘taxes, burden in the form of increased

prices of petroleum products etc. So
whatever has been granted to big busi-
ness houses as concassion, s¢ that they
may invest more in vital sectors of the
economy, will not prove very fruitful
because even Mr. Birla will not invest
in an industry which does not have a
market. He was aiready complain-
ing about the wagon industry. If the
railways do not allo! the ‘unds, the
wagon industry does not have a mar-
ket. So these concessions will not lead
to any upsurge in industrial invest-
ment or indusfrial production. On the
con‘rary, my apprehension is, that the
crisis will continue. rather the crisis
will deepen and 3 year later when we
meet at the iime of the next budget,
probably there will be no Seventh
Plan, Already the Seventh Plan has
been half kiiled. The first year of
the Seventh Plan has begun but the
Plan is nowhere to be seer. Prices
would have risen still further and the
life of the common people will be
harder than what it has been, till now.

I just want to mention one sentence
about the ressurces position. The Fi-
nance Minister has in his gpeech re-
ferred to the crisis of resources. Yes,
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there is a crisis ol resources, both in-
ternal and external. But why is there
.a crisis? Vhe crisis is precisely caused

by these policies of the Govern-
‘ment, 1wlicies dictated by the
world Bank and the I. M. F. And

if thece policies are pursued the crisis
of resources will grow, even the
foreign exchange crisis will grow. It is
cften argued that the foreign exchange
.crisis has arisen because of rise in the
prices of PCL Products. Well, Sir,
in 1979-80 our total import of POL
products was Rs. 3269 crore and total
trade deficit was Rs. 2563 crores, Since
then our own production of crude has
increased very much. Now we are
producing nearly 26 million tonnes. Qur
iriwcrts of POL products have declin:
od And yet tre foreign excbaonge de-
ficit continueg t, stang  somewhere
between Rs. 3500 to 6000 crore  per
year. o

So, this foreign exchange crisis is
certainly not due only to the rise in
the international prices of petroleum
products. Partly it is also due to the
fall in the dollar value of the rupee.
which I mentioned earlier. So, even
the foreign exchange crisis, the inter-
nal resource crisis—these two—are
more reflections of the wrong econo-
mic and financial policies adopted by
the Government during the last five
years. Now, instead of correcting
those errors the Government seems to
have acquired a new dynamism for
moving in a wrong direction. Dyna-
mism for moving in a right direction
is a good thing—I would haye wel-
comed it. But if the Government
chooses to move in a wrong direction
with a new Jdynamism, then it will
take the country faster towards graver
economic situations and acutor mass
discontent. Of course. here we cah
only argue but, in addition to us and
in addition to the few Members in the
.House there are millions watching
from oulside, and when their life is
affected. when economic hardships
wess ont them, they will take to the
streets; there will be agitations, there
wil] be governments, and what our argu-
ments in the House probably cannot
secure, the arguments of the people in

(
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the streets may prove more powerful
and compel the Government to recon-
sider some of its disastrous policies. I
hope the Finance Minister will not
chocse fo wait for that day but will
take heed earlier and try to mend his
policies before it is too late.

Thank you. : - e e

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I have to tell
honourable Members that there are at
least 27 people more who have
given their names. FEven if we give
ten minutes for each speaker, it  will
take 270 minutes or four-and-a-half
hours. 8o, I would reqtest hon. Mem-
bers to be brief in their observations
and not make the saume points which
are already made but say whatever
they want to say as briefly as they can.
Now, Shri Thindivanam Ramamurthy.

SHRI THINDIVANAM K. RAMA-
MURTHY (Nominated): Mr. Vice-
Chairman, I stang here to welcome the
budget and congratulate the Finance
Minister and i{he Prime Minister for
having given the country a budget
which will give a new f{illip to indus-
trial development. It is a giant step
towards progress and ever section
of the society is benefited by the
policy envisaged.

[The Vice-Chairman (Shrp Pawan
Kumar Bansaly in the Chair]

Sir, the budget has not lost its con-
tinuity from the past but definitely
the progress that the country will
be making as a resuli’ of this budget
cannot be underestimated.

As the budget was presented, the
usual criticism and review as to
whether it is a rich man’s budget or
a poor man’s budget came in. But
one can proudly say that it is &
Congress budget. It is the larger inte-
rest of the country that matters ana
this budget is a reflection of the
same.

Sir, the Finance Minister has cors
rectly translated into action the views
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ef not only the Prime Minister but
also that of our late leader, Madam
Indira Gandhi. Shri Rajiv Gandhi,
as General Secretary of the All-
India Congress Committee, Wwas ins-
trunmenta] for a seminar on  ‘“taxa-
tion” held on the 22nd and 23rd of July
1983. He himself inaugurateq  the
seminar and several of the countiry’s
edonomists participated in it. This
year's budget, I can say, is a true
translation «f the views expressed on
that day. About estate duty, excise
duty and the compulsory deposit
scheme, Shri  Rajiv  Gandhi expressed
his views in that seminar,

1I quote:

“One of the taxes is Estate Duty,
This brings very little revenue to
the Government coffers 16 lakhs of
rupecs spread all over the Siates
really mounts to almost nothing. It
is a source of terrible harassment
1o the family members of the de-
ceased, who have to answer all
sorts ot aquestions about which they
might not be knowing anything,
dealers which the deceased has
entered into 3 years agc or 10
years ago, and I think at the time
of such bereavemenit, there could
e nothing worse than having to
face such cases. This should be
simplified.”

8 And now about the kExcise Duty, I
quote:

“,..what we are realy doing is,
‘#oilecting tax to put it on to larger
budget outlays. It is not good in
any way. It adds a lot in collection
because it adds to inflation, it
makes us totally incompetitive in
the world market and the net res-
ult is a demoralized industry. We:
give some concessions but they are
not really adequate. This vicious
circle has to be Dbroken somc-
where.” )

And about the'CDS Scheme, 1
quote:

!

' I think this was started as a

very good venture but it seems to
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be getting a litfle out of hands
now, and although the Finance
Minisver finds it very difficult to
stop it, I think it is time that we
stary siowly phasng, jt out’

Sir, these views were not expres-
sed recently, but were expressed
even as eariy as July, 1983. And my
friend, hon, Member, Shri S. 8.
M.ohapatra, today roared like any-
thing. Is his thinking correct? He
was an active member of the perty
and a Member of the Rajya Sabha
even in July, 1983 when he chose to
keep his mouth shut than to cum-
men: on this policy which the then
General Secretary of the AICC, Mr.
Rajiv Gandhi, expressed znd envi-
saged.

The' Fihance Minister had dgorrec-
tiy placed his hands at the place

from where the blzck money is
generated. It is- the black money that
rdns the country’ economy. This

Budget spelis out the concrete mea-
sures taken towards preventing the
generation of the black money.

On the industrial sides, Sir, the
Budget has paved the way for in-
ireased capita! formation u~d to re
r!zugh the capitil so formed with
rew units and for expansion. The
Finance Minister has rightly pointed
out that our publiq seclor invest-
ments so far runs to Rs. 110,000
crures and that the return we  get
from them is meagre. The neeg for
streamlining is well stressed.

The Budget has equally come cut
to protect the inferest of the agricul-
turists. It is true that ng country
"1 prosper by degnding on agri-
c.'"ure alone. Qur per acre vie'd
1 lew in comp.miesy  tc our neigh-
hruring countrizg like (hina and
Jipson, Neverthz *.s, ( per cent of
our population is involved in agricul-
ture. We are bound to strengthen
the purching power of the agricul-
tarisie, Irrigational water  sources
in ocr country have alresdy :ocn tap-
pel ¢ the ma.imum. The chance
for further water sources is very
much limited and more so in Tamil
Nadu. I must take this opportunity,
Sir, to remaind the centre to find an
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to the Cauvery
water dispute. The Centre should
also come forward to take up the
linking of national  waters, especially
those of Ganga and Cauvery.

early settlement

This Budget, being a deficit one,
Was naturally created the fear of
inflation. The deficit- of Rs. 3,349
crores will definitely end up in infla-
fion if we do not effectively cuntrol

the tax-evasion and increase  our
revenue resources. The Budget has
dealt with this aspect in detail, and
one can be sure that this Govern--
ment is  capable of  arrcsing and
eontrolling inflation. The Finance

the

Minister "has 1ightly taken up
cause of the salaried section which
is much harasse in the sociciy. “What-
ever concession is given to them to-
day is once again on the basis of the
vews already expressd by our Frime
Minister as  Secretary  of the AICC
in July, 1983.

The concessions shown to the in-
dustrial labour and the safeguards
envisaged to the labour involved in
sick units go a long way in protect-
ing their interests.  Hete it is my
duty. Sir, to remind the hon. Finance
Mnister of *he sorry gtate of affairs

“in Pondicherry because of the AF.T.

Mills which remains closed till date.

Speedy stebs are to be taken to re-
open the Mills as it is actually ruin-

" ing’ the Union Territory’s economy.

There is a lurking fear in the
minds of the people in the South

{hat the pronosed increase in the
price of yarn will  ultimately affect
1 request

the handleom industry.
the Finance Minister to tazke special
care to safeguard the interest of the
handloom inustry. The increase in the
support price for wheat is welcome.

6.00 p.M.vaddy price also has to be
reviewed and revised. Agri-

culturists in the south are suffering
an despecially in Tamil Nadu, be-
cause the crops have failed conti-
nuously. Remunerative price only can

help them.
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The Finance Minister has also speif.
sut that we have not achieved the
Sixth Plan target in power genera-
tion. The capacity  utilisation of our
industries is below 50 per cent and
this is more because of shortage of
power, coal and transport facilities.
It is only under these circumstances
that we are guing in for new indus-
tries. The bhurden is heavy on the
Government.  Priority has to be
given to the existing industries and
the new indusries have to be utilised.
The budget rizntly faces the fact and
has dealt with new power generation
measures. I must say, in this regard,
that the Governrnent shouid give top
priority for a second unit in Kalpak-
kam Atomic Power Station and for
the second thermal plant in Neyveli.
The Tamil Nadu State Government
has oxpressed its grievance that its
requests for naw power generalion
units are pinding  with the Centre for
a jong time. [ request the Government
to clear these projects forthwith.

I must thank the Finance Minister
for the provisicn of Rs. 932 crores
for Rural Development in the Cen-
tral Flan. The Integrated Rural
Develooment Programme and  the
Nationa! Rural Empioyment Program-
me will get additional provision. But
these schemes can  succeed only  with
the active participation of the repre-
sentatives of the people in the local
authorities.  Otherwise, it will bhe
a paradise for the contractors.

Some of the States including the
Tamil Nadu has not gone in for lo-
calauthorities election for the past
one decide and more. Everthing
in the villages is being dong ‘hrough
the Government machinery. Effective
control and supervision of its imple-
mentation is lacking. The  entre
should issue instructions to the States
to involve the Members of Parlia-.
ment in the implementation of these
schemes. The same is the position ln
the case of the accelerated  Rural
Water Supply Programme. There are
many towns ip Tamij Nadu which
suffer for want of drinking water
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“every year during summer. I wish to
suggest that when the Centre spends
large sums for the social welfare
schemes, it must in turn be assured
©f the preper utilisation and imple-
mentation of the schemes.

The Governmant should have gtrict
" control over people who always have
a tendency to exploit on the budget.
The Finance Minister has clearly
srated that the prices of aerated
water would be up by 5 or 10 paise
only. But it has already gone up
by 25 to 50 paise. ‘ :

Much concession has been given to
the T.V. industry. Buf, I am afraid that
this will not automatically bring down
ity price. It s better the Government
keeps vigi] over this industrv and see
that the common man is benefiteq by
‘these concessions.

1 mus; thank the Government of India
for the allocation of nine-crorés made
for the refugeeg from Sri Lanka. 1
réquest the Centre to use all powers at
its command to settle the ethnic issue of
Tamilg of Sri Lanka in that country and
save them from tota] annihilation.

Before conclusion, I must thank the
Finance Minister for the proposed
changeg in th: administrative procedures
1o facilitate quicker plan implementation.
The idea once again was tha; of our
dynamic Prime Minister whgy envisaged
it even in 1983.

The budget i one which reflects the
thinking of the youths of the country
and that of the Congress Party. This
budget is the one which is going to

change the country’s economy. 1 wel-
come the budget. Thank you.

THE  VICE-CHAIRMAN. (SHRI
PAWAN KUMAR BANSAL). Mr.
Scato Swu. Please try to finish in ten
minutes,

SHRI SCATO SWU (Nominated):

Mr. Vice-Chairman, Sir, 1 rise to wel--
come and support the budget. In mod-
ern timeg the world i changing fast to
which we 'mave to adapt ourselves. The
major setback in our development has
been for poo; literacy. Education is an
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eye-opener which is not made available
to many less fortunate people.

Educationa) disparity is the father of
economic  disparity. The absence of
education in a certain area is the most
fertile ground for man to exploit man.

There is a persistens concern that the
quality of education has deteriorated a
grear deal. We have duly realised the
need for qualitative changes in our edu-
cationaj system. It ig important to effect
these changes more resolutely in practice,

The Government’s introduction of a
job-oriented ang work-oriented education
programme is congratulated. Proper
knowledge and the degree of education
determine human qualification and value
and. therefore, imparting of righs educa-
“:0n is one of the most pressing prob-
lems of backwarg areas.

" In view of the increasing student po-
pulation, admission into educational insti-
tutiong has become extremely difficuly for
studenty from far-flung non-unjversity
areas, Moreover, travelling is very ex-
rensive these days, specially for poor-
students. ¥; is in the context of these
difficultizs that some universities should
be opened in the backward areas to pro-
More the programmes of education and
1o enable the backward people develop
competitjve life. Nagalang requires and
deserves a  separate  university and,
therefore, 1 would urge upon the Gov-
ernment of India to grant j; without
delay.

Railwayg are said to the lifz line of
the nation. This life line had no; been
of much help to the north-eastern
States. It is good that broag gauge had
reached Guahati last year. This broad
gauge should be extended up to Jorhat
as the second phase, according t, the
programme of the Government.

Believe it or not, air passengers from
Nagalang take twgy days ty reach Dima-
pur from Delhi, This js ap indication
of negligence on the pary of the Gov-
ernment. There should be  timely
arrangements to enable us ty reach
Dimapur by one day air journey,

-
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Sir, my demands are very few and I
have particularly mentioned about the
problems of north-eastern India because
we all fee]l that thig part iy a more
peglected area. Political turmoil and
politica] uncertainties are always there.
The only solution of this problem s
the economic development of the people.
So I would make an appeal to our
Finance Minister to give us more money
so that we' can alsg develop in the
matters of education, railways ang air-
rort. We do not have any airpori in
Nagaland. Ay present we have a small
airport at Dimapur. It is not ap airport;
it is only an air-strip. So, as I have al-
ready mentioned, if the  Government is
king enough ty, people of this part, they
should pay special attention t5 them
50 that we may not be behind others in
matters of development.

There i a border dispute between
Assam and Nagaland, About this I
have made mention on earlier occasions
also, but even today the problem cannot
be solved by our two States. Unlesg a
proper intervention comes from the
Government of India here, we cannot
solve the problem by ourselves. So I
make an appeal again to the Govern-
ment of India to look into this matter
withouy delay. Otherwise it appears to
us that the - situation ig  deteriorating
day by day.

SHRYI GHULAM RASOOL MATTO:
Mr. Vice-Chairman, while making com-
ments on th: Budget one must have the
total picture in view angd it ig not pru-
dent on one's part to isolate one aspect
of it from the other. In this connection
many Members of this House have
" characterised this . Budget as progressive.
tesult-oriented, boly -and imaginative.
Some friends from the Opposition parties
have called it ‘anti-poor’, ‘elitist’, anti-
people, inflationary, A perennicl critic
of the Government Budgets has stated—

“The years Oof the locust are over.”
He hag further said—

“It represents Nog a breath of fresh
air but a blast of fresh air in the
mouldy corridors of North Block.”

This is Nani Palkhivala speaking about
the Budget., So, when one segg through

|
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al]} these things, one has to see the real
sitnation.  Although I belong to the
Opposition I characterisg this Budget as
“gocd and imaginative The  Finance
Minister jg faced with a dilemma. This
reminds me of a  Persian couplete
aJthough it was spoken in a different
context which says

pp &5 aadiglla s ol
ey llo 2 ‘.Q\.la

‘What a situation I am in; I am
the seeker and I am also the sought”

2 & cadafla sigban
!!r)Lé. ,L) rn, rﬁ)é

‘It is paradoxical that T am myself

the malady and myself the remedy.’

Now, thig ig the situation our Finance
Ministey is faced with. The  Finance
Minister is fﬁcing a lp; of situations.
The first situation is the population ex-
plosion.  The population of India in-
creases by more than 2000 every 70
minutes, yearly 15 million people. And
for these the Finance Minister has to
provide—(a) additional 1,45 million
tonnes of foodgrains; (b) 218 million
metrgg of cloth; (¢) 290 million houses;
(d) 14,400 schools and (e) 7,900 new
houses every year. This is the colossal
task that the Finange Minister hag to
face. In the face of this colossal task
I mus; admit, although I belong to the
opposition, that the Budget that he has
presented this year, ig g departure from
the past. It js a bold and  imaginate
Budget and 1 congratulate him on that.
There are certain aspects in this Budget
which need to be gone into. A lot of
stress is laid that the direct taxes have
been reduced. I have before me a
document “Budge; at a glance” which
has besn circulated to the Members.
According to this document, the income
tax about which so much is being said
formg only 1 per cent— 1 paise—of the
total revenue of the Government. One
per cent is not such a big thing that the
Government should be blamed for, but
because in my opinion this one paise is
responsible  for  evasion of taxeg in
excise ang customs duty also. What is
the sitnatiop there? Excise giveg us 14
per cent and Customs gives us 16 per
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cent. So, if we make any improvements
in this 1 per cent Budget and,in return
get a better returp in 14 per cent plus
16 per cent, it is a welcome measure
for which we must congratulate the
Financt Minister. One must congratulate
him for that, ~

He has come out with various measures
regarding = direct tax. But 'he should
alsp come out with additional measures
for rationalisation and improvements in
the indirect taxes. That should be the
aim before him.

The Finance Minister is facing another
very difficult situation. Public debt in-
curred by the Government of India,
funded znd not funded, aggregates to a
massive figure of Rs. 110,000 crores.
This is colossa] amount This means
that 23 per cent of the total Govern-
ment’s revenus receipt is consumed by
just interest payment on the debt. This
7tuation has got to be rectified and this
has got to be looked into.

In the last seven years the revenue
expenditure of the Government has
exceeded revenue  receipts, In  plain
words the Governmeni has been merrily
living beyond its means. The budget
has to be balancey not by increasing
taxes, but by curtailing non-plan expen-
diture. In this non-plan expenditure ¥
find that jn the budget you have provided
only 6 per cent increase for 1985-86 plan
budget, but 23 per cent for non-plan
budget. This has to be rectified because
thig is unhealthy.

The time a; my disposaj being short,
I want to make only cerain suggestions.
I would request the Ministe; of State for
Finance who is present here to make a
note of thege points, .

Crop insurance ig very welcome. But
only wheat and rice have been covered
in the crop insurance. I would like the
Finance Minister to extend the coverage
to fruitg alsg ag fruit is a very important
crop which is subject to the vegarieg of
weather. Fruits must be included in the
crop insurance scheme.
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Premium to be received from the
growers is very important, At what
point of time are the growers or farmers
able to give their premium I think
when the land revenug js being collected
by the revenue authorities, premiuin
should also be collected. This is the
time when they cap earmark some
amount towards premium payment. My
apprehension jg this. Howsoever small
may- be the premium, the person whose
crop has suffered will not be able to get
th: money unless some mechanism is
devised as to at wha¢ point of time this
amount has to be collected.

My 1hird suggestion i5 with regard to
public sector investment. According to
the figures furnished to me by the Plan-
ning Commission, as on 31st March,.
1984. the tota] investment in the public
sector was Rs. 31,961.89 crores. Out of
this Jamm3 and Xashmir pets only
Rs, 23.90 crores.

This 1s such 5 small figure and this needs
to be looked jnto. But I am emboldened
by the statements made by the Prime
Minister during his election speeches prior
to the State Assembly elections. In many
of his speeches he said that every district
will now have a public sector undertaking.
I would request the Finance Minister
to sce to it that each district gets a pub-
iic sector undertaking and in that connec- .
tion priority should be given to those dis-
tricts and those areas where public sector-
investment is very small  This needs to
be done immediately.

My next point is that nothing has been
done or nothing has been said about the
medivm through which black money is
generated. This is mainly land and
building. Land and building prices are
rising steeply. Capital gains tax exists,
but everyone under statis the value  of
property. Something has to be done in
this regard.  Unless there is black money,
robndy can buy lands and buildings. So,
something has to be done to see  that
this scource of black money is finished in
lands and bhuildings which is very impor-
tant.

The fourth point that [ want (o make
is with regard to the Capital Gains Tax.
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It appears to me that the investments in
this regard are only Unit Trust and things
like that, The scope of the investments
of Capital Gains should be broadened.
All the banks should be allowed to liave
deposits or some other schemes must be
devised by which this thing should be
-done,

The fifth point is that the Government
does not come out and say as to how the
black money is going to be mopped up
and how the generation of black money
is going to be stopped. I can say with
all the emphasis at my command that the
Finance Minister, by rationalising the tax
siructure, has helped in the non-creation
cf black money. But whether black
money is there already in circulation has
to be mopped up. I hope that the Finance
Ministey wil] come up with some sugges-
rions, some bold suggestions, as to how
this black money which is already in cir-
culation ig to be mopped up.

1 have only one more thing to say. The
deficit in the ‘Budget to the tune of Rs.
3,349 crores is very high and ¥ hope that
something will be done about it. 7 want
to say one thing about the money that is
being spent by the Central Government
.through the State Govenments,

.- Sir, at the present moment, our Slate is
‘run by a defector-Government. In the
history of the world democracy, Sir, this
is the only Government which consists of
ali the members of the part as Cabinet
Ministers plus one or two more who are
‘not members of either of the Houses. The
‘Finance Minister has said that bad mana-
gers like bad currency have to be kept
out of circulation. The State  Govern~
ments are the managers of the money that
the Centrgl Government gives them and if
the State Governments prove to be inept
and corrupt, they should be thrown out
just like a bad manager is to be thrown
cut, ag mentioned by the Finance Minis-
ter. He has come out with this sugges-
tion that “bad managers like bad currency
have to be kept out of circulation.” Simi-
larly, bad State Governments, which have
to spend the money of the Centra] Gov-
ernment, should also be thrown out in
the same fashion as bad managers,
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With these observations, Sir, T support
the Budget.

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL); Now, Mr.
Irshadbaig,
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SHRI NAND KISHORE BHATIT

" (Madhya Pradesh): Mr. Vice-Chairmun,

S‘ir,‘ at the ouiset, I congratulate the hon.

" Finance Minister for bringing out a very
" imaginative, innovative and bold Budget.
"It is bound to give a new direction to our

ecconomy and the country, and to our

_economy.

Sir, the Finance Minister has done his
best to provide relief to all sections of

" society, specially the working class s

well as to the industry for its rapid deve-

" lopment. Sir, if | may ‘mention, the pro-

~

mises that were made to the people of
thls country have been fulfilled. Compul-
sory Deposit Scheme has been abolished.

~ Atiempt have been made to restiucture

the taxation system. Firm stand on the
economic offences is highly appreciated.
The policy statement by the hon, Firance
Ministzr regrding the sick uaits is laud-

" able bgcause the sick industrial units have

been greatly responsible for increasing
upemployment 1a  this gountry, In this
connection. il '
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‘he Finance Minister has taken bold steps
for a closer co-ordmationp among fiscal,
industrial and State policies. He has pro-
vosed to notify a list of industries for
delicensing so that procedural delays are
out to a minimum in areas whers \lvc‘
want additional capacity. In order to re-
flect the considerable increase in the cost
and the economic size of the projecis that
has taken place since the asset limit for
MRTP companies was fixed in 1969 this
limi(- is being raised to Rs, 100 crores.
Sir, this raising of the limit of Rs. 100
crorss is probably going to be misused by

a number of companics because by doing

" this 101 companies will be taken out of
the purview  Naturally they will pile up
more profits and assets, The Dircctive
Principles of State Policy under the Consti-

" tution lay down very clearly that the State
must regulate the economy in such a
manner thay more and mor: concentration
of economic power does not take placc.
The concessiona] limit of Rs. 100 crores
is much more on the higher side. 1 would
request the hon. Finance Minister to
reduce it to Rs, 50 crores. By tha: it
would be possible to control the nefarious
uctivities of the evested interests in the
industrial establishments.

Mr. Vice-Chairman, Sir, highest priority
has beén given to :he interests of workers.
Workcers® participation has been announced
and the Budget is production oriented and
every thrust has heen given to increase
the overall productivity.

A new social sccurity shceme has also
been included in the Budget to cover the
death by accident in the case of members
of poor families and they will be given
some relief, Sir, these are the mecasures

which have been taken to give relief and.

hoest up the morale of the workers and
the poor peovle who are committed to
implement the dvhamic economic policies
of our young imaginative Prime Minister,
Shri Raiiv Gandhi,

[The Deputy Chairman in the Chair.]

Madam, Deputy Chairman the pre-
Budget Economic Survey thag has been
made available to us is quite encouraging.
The Budget entarces the scope of our
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poverty alleviation programme. Provision
for the implementation of the 20-point
economic programm, has been made
in full. Integrated Rural Development Pro-
gramme, National Rural Employment Pro-
gramme, Rural Landless Employment
Generating  Programme have been given
top priority and an allocation of Rs. 865
crores is certainly an indication of the
Government’s determination to see that
these programmes go through and bring
relief to our people,

Madam Deputy Chairman, on the agri-
cultural side the subsidies which have
been given to the people in the agricul-
tural sector are bound to boost up our
agricultural production which has already
shown greater improvement and the stock
that we have got today is certainly quite
encouraging. But, Madam, 1 am amazed
at the frivolous statements of some of the
hon, . Members who are trying to place
the entire situation jp a different context.

Madam Deputy Chairman, the Finance
Minister deserves full credit for extend-
ing the scope of pilot and experimental
crop insurance scheme. It is for ihe first
+'me thai the farmer has been shown so
much concern on the economic front in the
national Budget.

T have been connected with the Comi-
mittee on Public Undertakings and thus
had an opportunity of studying the Crop
Insurance Scheme. The Finance Minister
has said that all crop loans, to begin with
for wheat, paddy oilseeds and pulseq will
be insured. Will it not be advisable to
limit the scheme to small and marginal
farmers to keep out kuluk lobby building
up, As far as my knowledge goes, the-
insurance coverage as well as settiement
of claims will depend on the yield of the
area has determined by crop cutting ex-
periments. It will, therefore, appear that
the success of the scheme will entirely
depend upon the efficacy of the crop cutt-
ing operations undertaken by the State
Cioverntent, Are they exiensive enough
and do they cover these crops for the
whole of the country? Have arrangcments
been made to ensure that the crop cutting
exercise is taken up serjously and on scientj-
fic basis. The Finance Minister has stated
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that the insurance charges will be sub-
sidised for the marginal and small farmers
by the Centra] and State Governments, 1
wonder whether the State Governments
have mads adequate provisions in their
respective budgets. Whether the Central
Government will help them financially in
this matter.

The pilot and experimental crop  in-
surance scheme as at present is being run
by the General Insurance Corporation of
India. Although the Finance Minisier has
not made any mention, 1 take it that the
General [nsurance Corporation will con-
tinue to be responsible for the expanded
scheme of crop insurance as now proposed,
Will it not put undue strain on the organi-
sation? I want to emphasise that their
involvement in insarance should not Iead
to deterioration of the service.

Madam, one of the most important
aspect with regard to working classes is
grant of bonus. Here [ have a request
to make for the consideration of the hon.
Finance Minister, The entire working class
will be thanking the hon, Finance Minister
for raising the present ceiling of Rs. 730 to
Rs. 1600 for computation of bonus but
retaining the eligibility limit of Rs, 1600
for the purpose of bonus will be counter-
productive and will cause a sort of dis-
"~ contentment among the skilled and highly-
skilled workers, those who contribute to
the profits of industry, In the orgarised
industry, more particularly i, public
sector, skilled workers and highly skilled
workers get more than Rs. 1600 as pay
and their contribution to profit is also
substantial. But they will be denied of
bonus, While the Finance Minister has
allowed such workers getting up to Rs.
- 1600, the benefit of bonus, others aetting
more than this limjt are being denied
and, therefore, 1 feel this may prove to
be counter-productive and it will be diffi-
cult to enlist the cooperation of such
workers. Since bonus is profit-sharpening or
a deferred wage, all those who contribute
towards profit for the industry, should be
allowed to share this profit regardless of
the salary they draw. Already, skilled
workers are leaving public sector to join
private sector which is better-off. Reten-
“tion of Ks. 1600 as eligibility ceiling will
hasten such exodus. Private sector will
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scmshowr compensate  workers
abgve Rs. 1600 so that they do ot lose
their workers but public sector will have
tq follow the rules and thig will create
discontentmeng among the skilled

This may noy lead to rate of dev,
that we aim at.

drawing

elopment
I, therefore, request the
hon. Minister.to abolish thig ceiling so
that all employees are made eligible for
bonus. After all, they get bonus from out
of amountg allocated for bonus and it will
not be an additional burden; it wil be
only a qauestion of sharing among all
woikers., | would, therefore, appeal to the
hon. Minister, through you, to  kindly
consider this matter sympathetically and
eitiher remove the ceiling altogether or
raise it ip the interest of industry jtself,

While much has been said, t
suggest that 1o enthuse workers to parti-
cipate in the industry and ensure more
production angd higher productivity it will
be better that a produc
posed so that a massive programme of
workers’ involvement in the productivity
movement is jnitiated and benefiy can be
taken of the policies that we have,

would

tivity levy is im-

Last but not the least is a poing a2bout
Madhya Pradesh, It is a big State in area
but we have 80t very poor communica-
tion, The States Reorganisation Commis-~
SIOn made recommendation that Madhya
Pradesh should be given top priority in
the matter of increasing communications.
If yvou want (o g0 from one part to
another, it takes 3 days because of lack
of adequate railway lines, I, therefore, re-
quest the hon, Minister to make special
allocation for giving new railway lines
in Madhya Pradesh, Percentagewise also,
Madhya Pradesh is the State with  the
least railway mileage, 1 would, therefore,
appeal to the hon. Minister that question
of large size of Madhva Pradesp, be taken
Itfo consideration and steps should be
taken to ses that sOMe communication
facilities are provided there. Thank you.

SHRI SUSHIL CHAND MOHUNTA:
Madam Vice-Chairman this Budget marks
the victory of the reactionary forces over
the progressive forces. It is a brief of
the rich man who has been amply re-
warded throuch this Budget. The vast
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meoney power entrusted to the ruling party
during -the. elections to the Lok Sabha and
the State Assembly elections by the rich
‘man has been paid. back now by reduction
in the direct taxes. The gap has been
_sought. to be covered by indirect taxes
~with the result that the rich have been
.wvastly benefited and the life of the poor
is bound to become more miserable, Up
-1 now, it was nobody’s case that the
rich needed heln and protection. They

[ RAJYA SABHA ]

ajready thrived and needed no  help. But

it i strange that f» Ton Finance Minisier

has gong out of 1 giving unsoli-
cited relief, by ruiw o codivect  taxes to
tax the common man. I have no doubt that
the Government has hood-winked the
people on- whose support it has come
. tp power in such a big way. Perhaps, the
‘rpling party wanted to give benefits to
those on whose monetary  support, on
whose monetary contribution, it was able
wo finance its election campaign. The Fin-
ance Minister has taken precautions to
steer a clear path for fresh financing of
+he offers of the Government party when
he legisltes and legalises  contribution
from industrial houses,

But while doing all these things, he
has completelv neglected the common
man, I would like to ask him; how he
proposes to help those who are fighting
a losing battle for survival in an era of
high prices and inflationary .trends?
Socialistic philosophy has been forgotten.
But T must congratulate him that he will
be helping the polarisation of the capitalis-
tic forces in the ruling party and the
socialist forces on thic side of the House.
The pace of polarisation will be accelerated

. and 1 am sure, this Budget will ‘expose
the anti-people policies of the ruling party,
The gap between the rich and the poor
is bound to increase further.

Tn this Budget, because of the theavy
deficit financing and the increase in the
prices of petrolenm products, the = prices
are bound to increase, The problems of
unempfoyiment and poverty have  mot
been tackled at all.

[The Vice-Chairman
krishnan) in the Chair)

(Shri R. Rama-

There is no manner in which it can be
suggested even that those people who

|
|

|
g
|
|
I
|

!
|

" and self-confidence

~of our hoa.

" .

(General), 1985-86 .332
}ive b’plQW_ the povertyline, those people
lwhg are not able to have two square
‘meals” a dav, those people who do not
;pa_.ve a r1oof.  over their heads, those
.people’ whp are living in slums, would
_be looked after. What.hope we have for
these people so that their standard of
living could be raised. On the contrary,
the rise in the nrice jndex of essential
“commodities is bour! 1o strangulate the
already difficult life iliese people are lead-
Jing,

In the .end, 1 would only say this,
I will -not tike much time because the
time is very short. I will say, this Budget
reflects the anti-people policies of the rul-
-ing partv. This Budget only caters to
a Tew rich people, who comprise hardly
seven and a half per cent of the popula-
tion of this country, The remaining ainety.
two and a half per cent feel completely
neglected, fee] forlorn, They needed help
and succour which has been completely
denied by the Finance Minister. There
fore, T oppose this Budget.

SHRI THANGABAALU (Tamil Nadu)
Sir, 1 thank you very much for giving
"ine this opportunity to say a few words
-on the General Budget, 1985-86, At the
- outset, I would say that this Budget is.
- a redemption of our hon, Prime Minister’s
eléction pledge tha; he would eive a
" new ‘otientation to the economy. This re-
flects the previiling mood of optimism
of the people. Our
Prime Minister does not want to lead the
people by a nose string, He is keen to
moke them march with him on a road
that gets wider and grander with each
passing step, so that they reach ultimately
the citadel of progress where they are
assured of a place under the Sun.

Our hon. Finance Minister has given
budgetary support, shape, to the ideals
Prime Minister, Honesty,
rationality, economic efficiency, simplicity,
~mwity and social justice are the Dbasio
tencts whjch have been adumberaied in
this Budget This Budget is not merely
a statement of Government’s revenue and
expenditure, As has been aptly pointed
out by oui hon. Prime Minister the other
day, the experience of age and the enthu-
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siam of -the vouth ‘have brought 2bout
the innavative and , pragmatic. pc‘duqmic
coucept; through this "Budget. 1 whole-
heartedly support this budget. Now 1
~would like to make somg .specific com-
ments about the budget and . also refute
some of .the wild -allegations wmade - by
some of our opposifion Members, which
have no substance jn them, The charge
is that the budget is' a not a socialist
one. This is a totally hollow charge be-
cause the whole thrust of the budget. is
on giving benefits to the common mam.
There are specific schemes itke crop n-
surance, relicf in {ax and maximom relief
provided to the workers, Another  thing,
The growth in production which s visuajis-
ed im the budget would result in availability
of more goods for thebcommon man at
cheaper prices, The Finance Mi‘qistcr has,
for the first time, made a .bold break-
through to remove all constraint on pro-
duction. In this way there will be no
scarcity and when the shortages or scar-
citiey end, there will be more food, . more
goods available for everybody, This. would
also generate more and more employmant,
Under our Prime Minister’s farsigllte(lness
a new cycle of employment orientation has
been started. This will benefit the common
man, lift him out of his hopeless situation
of - poverty and unemployment...

Now, Sir, let uvs turn to some specific
issues relating to the country as a ‘whoie
and particularly' to my State of Tan.xi'l
Nadu, Let us take the issue of housing.
In a welfare society like ours housing gets
~p priority., Our | Fipance Minister s
here, he is well aware of the conditions
of the housing system jn our country. It
is my  suggestion that our nationalised
banks should change their atiitude and
policy towards this problem immediately.’
There are hundreds of cases of suceess~
ful housing cooperatives in cities like Bom-
bay, Delhi and Madras. And yet the bankg
in. the. natjonzlised sector have, consistently
refused to finance, this vital nat‘ibna‘l" acti-
vity of housing for ‘the comman man.

I would like to urge ypon the Finance
Minister  very. stroagly to issue necessary
orders to the nafionaliSed “banks to financé
housing activity not enly in the towns and
cities but in the ruri] areas also. - Food,
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shelter clothing are the  basic minimur
requirements for human survival. It s
ihe' duty of- our- State and.its instruments
like 'the' nationalised  banks to finance
houx;ing. for the commop man on a
priority  basis. Evep' - the - risk™ factor,
here is far less.and almost non~-existent
‘because the banks can held the houses
&S security,

Coming to<agriculture, our hon, Agri;
culturg Minister is here ang I would like
to emphasize upon him that on the agrif
culture front not enough has been done
for the agriculturists on whom the entire
success of the budget depends. The Fin-
ance Minister has himself said, that - the
impact of the deficit will not be feit
0n prices provided agricultural production
is good,

Now what kind of deal are we giving
1o the agricillturists? They are so  vital
1o our economy. The farmers of this
country centribute, arsund 160 million ton-
nes of foodgrains jn 2 vear. But thej/
&€t a Taw deal, partictlarly the marginal
and small farmers, Considering  the costs
of inputs, the prices are not suificient.

I would strongly urge that a more posi-
tive approach be adopted to the problem
of inputs like electricity, fertiliser ete,
i is widely knowp that the bigger farmers,
and - industrialists pilfer electricity directly
ftom ths lines and-there is lot of corrup-
tion in which ihe electricity officials make
money and government is cheated of .its,
dues.

_ Anather thing which 1 would. like to
state is, the Government is committed to
cleanse out .corruption .from the country.
This should be extended to this rich
agriculturist sector  whick is in collusion
with  the  corrupt electricity  officials,

, . The saving in clectricity  which
7.00 P.M .. would. thus  result should be

~bassed on to the marginal and
smal] farmers. g the form of free elect-
ricity to them. " Right now the State is
giving frec electricity to the rich farmers
by .way of theft or stealing and filling the
pozkets of cdorrup: electricity officials. My
plea is that this corruption should be com-
pletely wiped out and ‘the -gain passed on
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to the poorer scctiong of the farming
community. This wil| go a long way in
giving relief to the agricultural commu-
nity in the country, :

Our hon. Finance Minister, who is
here, is spearheading the qch(’me for the
last two or three years and he must know
what is happening in the banking sector
regarding the Self Employment Scheme.
The issug is of national concern and I
would like to bring (g the notice of the
Finance Minister that the Unemployed
Youth Programme was first formulated
and enunciated by our late beloved Prime
Minister, Shrimati Indira Gandhi. I notice
that in this year’s budget there is no in-
crease in the outlay for this scheme, when
it is the year of the Youth. In fact there
is a 50 per cent cut in the allocation
for this scheme where one would have
expected ap increase. Last year around 5
Jakh youths were supposed to be covered
by this Scheme. Even here the  youth
face severe problemg at the hands of the
bank managers. Even though they are
getting the clearance from the DICs or
emplovment exchanges, the bank mana-
gers have given them , raw deal. Op the
top of this, in this year's budget the alio-
cation hag been cut down to 50 per cent,
I strongly urge upon the Finance Minister
who is having the maximum interest in
developing the weaker sections, particularly
the youngsters, not to disappoint the youth
of the country whg stood selidly behind
our young, dynamic Prithe Minister and
who haye high expectations from us. I
think the target for thig year should be
doubled i.e. from 5 lakhs to 10 lakhs--
and the allocation must be a minimum of
Rs. 300 crores. It is the youth who are
the hope of this country whose enterprise

must be channelised through such prog-

ressive schemes of employment. Again,
I would request the Finance Minister to
appoint a machinery which will monitor
speedy implementation of the scheme and
also cosrect the attitudes of bank mana-
gers who are not in tune with the policies
of the Government,

Our late Prime Minister, Smt. Indira
Gandhi, had launched a weaker sections’
loan programme. She said that she Wwas
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there to look after the interest of weaker
sectiong and she stood guarantee for the
weaker sections in meeting their needs.
Her intention was to uplift the poorest
of the poor in the couniry. That program-
me was very much implemented. 1 can-
not say “hat it was implemented throughout
India, but I can say that at least in regard
to Tamil Nadu. Our Finance Minister,
Poojary participated in it and he saw the
enthusiasm of the people and he saw
the results also. Her intention was to re-
duce the disparitics by generating  self-
employment at the lowest levels of our
society. This was widely welcomed by the
common man in their hope to gey away
from the clutches of the money-ienders.
But ‘unfortunately this benefit which was
intended only for the poor peop]e does
not go tg them because the bank officers
are in the company of rich people. The
weaker sections of the pcople are always
repaying the loans, but not the big indust-
rialists. As our Minister stated yesterday
during Question Hour, in this country
loans given to the weaker sectiong have
been repaid. According to my information,
in my State 90 per cent of the people
have repaid the loans and still when they
go back ¢, the bank, the bank manager
says: “Indira Gandhi is gone. There is
o more a scheme”, (Time bell rings)
Sir, T want five minutes more.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN) . No, no, I am sorry,
Mr. Thangabaalu because we are gonig
to adjourn the House now.

SHRI THANGABAALU: I am surprised
that this scheme has been scrapped and
no bank is entertaining the requests of
the poor people anymore. [ would urge
the hon. Finance Minister' to give neces-
sary instructions to the concerned bank
authorities so thay the public sector banks
do not shut their doors on the weaker
sections. The nationalised banks should
not show the same disregard foy the poor
as money-lenderg d, because j; is their
task to bring about a social change ac-
cording to the Government policy.

Coming specifically to Tamil Nadu, 1T
would only like (p state that the Salem
stecp plant project was cleared by the
Steel Ministry and by the late Prime
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Minister, Shrimati Indira Gandhi, long
back. What has happened by now is that
the steel plant project has got reduced to
the level of a steel mill. This year’s bud-
get allocation only confirms this impres-
sion. I strongly fee| that the promise of
the steel piant should not be belied. The
allocation for the Salem steel plant should
be increased in keceping with the progres-
stve plan of development which had been
outlined for it at the outset. The hopes
and expectations of the people of Tamil
- Nadu are tied with the steel plant  at
Salem in a big way.

Also I would like to mention that there
is a long-pending request of the State Go-
vernment regarding an airport for Salem
but it does not figure anywhere in the
budger nor is any allocation made for it

- (Time bell rings)...I would request
the hon. Minister to please find some way
to increasc or allocate some more funds
for the Salem steel plant so that the peo-
ple of Tami] Nadu will be happy. ™™

.La;t year our late Prime Minister took

a personal inmitiative to lay. the foundaticon
stone for the Telugu Ganga project which
would alleviate the water shortage parti-
cularly in Madras city and give relief
alsp to the farmers in Andhra
The water problem in Madras city is
very very acute and it puts Jakhs of peo-
ple to severe inconvenience every year.
The Chief Ministars of Tamil Nadu and
Andhra Pradesh, particularly the people
of Tamij Nadu, want this project to be
aided by the Central Government.

Before concluding, 1 want to say that
the hike in petro] prices is against the
commop man. Nowadays petrol is  an
essentia] commodity for the ordinary peo-

ple. The additional income that the Go-
|

Pradesh.

[ 26 MARCH 1985 ]

(General), 1985-86 338

vernment will be getting this
hike is only a meagre amount. I would
like to impress upon the Finance Minis-

ter that the Prime Minister has created a

through

separate Ministry for the development of
the womenfolk of this country and today
the womenfolk are in trouble bec;xusc of
the hike in gas prices. 1 would urze upon
the Finance Minister to reduce the hike
in petrol price because many of the com--
mon poeple and ordinary workers belong-
ing to the weaker sections also are using

motor cycles and scooters and sp they
are alsp affected by this hike. They want
relief to be given immediately.

The womernfolk of this country  are

expecting a great deal from the Finance
Minister and the Prime Minister, On their
pehaif I request the honourable Finance

Minister tg reduce the price like in cook.

ing gas.
With these words, I cormmend the Go-
vernment’s initiatives and strongly  sup-

port this budget. Thank vou.

THE VICE-CHAIRMAN (SHRI R
RAMAXRISHNAN): Mow I would like
to inform honourable Members that an
extraordinary sitvation has arisen in that
all the parties have exceeded their time
by well over one hour, 20 minutes, 30
minutes and so on depending upon their
Most of the points  have been
I am no doubt aware that many -
the

time.
made.
Members are sittiny from 2.30 ip
afternoon, waiting for their chance to
speak. As in the case of the Lok Sabha

when sometimeg the guillotine has to be
applied when the Demands for Grants
are being discussed and many Ministries_
are not taken up, I am afraid, a similar
measure of guiliotne has to be applied to
this budget discussion.

-



